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I 

Special Committee -
App ointmen t 

On 2nd Jalluary 19?6, the Reserve Bank set 
up a Committee comprising the Ulldernoted senior 
officers of the Bank to examine and suggest 
measures for 1ntroducing inter-group mobility 
and. combiDed sen10ri ty of off1cers in various 
grades in Groups I, II and III. 

(1) Ch1ef Manager 
(Shri C.L.Thareja) 

(ii) Manager. 
Reserve Bank of India. 
Bombay 
(Shri T.D.Katara) 

(11i) Chief Officer. 
Department of BankiDg 
Operations and 
Development 
(Shri P.N.KbaDlla) 

(iv) Chief Officer. 
Agricul tur al Credit 
.1)esE~tment 
( . K.Madhava DaS) 

Chairman 

Member -
Rep resellt iDg 
officers in 
GrQup I 

Member -
Repre sent ing 
officers in 
Group II 

Manber -
Represan ting 
officers in 
Group III 



Terms of 
Reference 
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1.2 The terms of reference of the vommittee 

are as follows, 

(i) To suggest principles for determining 

inter-seniority of officers in each Grade, 

belonging to different groups; 

(ii) To review the progress made so far ~ 

the introduction of comb1ned seniority aDd 

1nter-group mobility of officers in Grades 'A' 

and 'B' of the Bank and to suggest measures for 

expe di ting the process; 

(iii) To examine and suggest steps and 

procedure s for an expeditious introduction of 

combined seniority ana inter-group mobi!ity of 

officers in Grades 'C', 'D', 'E' and 'F' of the 

Bank, eit~er simultaneous!y or in a phased manner, 

as may be considered feasible. The uommittee 

may also eXam1De and suggest in this connection 

interim measures, if any. that may be considered 

by the Bank for an ultimate common seniority and 

inter-group mobility 1n all the grades; 

(iv) To suggest suitable training programme 

or programmes, incorporating appropriate reappraisal 

measures, ror the officers in Grades 'A' and tB' Who 

are alread3 covered by the combined sen10rity scheme 
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and are likely to be posted to other departments, 

so that they are properly equipped to aischarge 

their duties 1n the new Department. The Committee 

is also required to suggest suitable training 

programme or programmes, including an appropriate 

appraisal system !·or officers in higher grtldes, who 

may be posted to other Departments consequent to 

introduction of combined sen10rity and inter-group 

mobility in those grades, vide item (iii) above; 

(v) To examUle and suggest other measures, 

1£ any, which could be considered by the Bank for 

avoiding promotional imbalances occuring from time 

to time among the officers in the same grade 

attache~ to different departments, pending introduc

tion of the complete inter-group mobili~ in that 

grade; and 

(vi) To make such other recommendations as 

may be considered necessary and userul for the 

purpose of introduction of inter-group mobility 

of officers aDQ inter-changeab1l1ty of posts 10 

the Clifferent grades. 



Secretariat of 
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1.; The secretariat of the Committee was 

located at Bombay and consisted of officer 

stafr drawn from Groups I, II and lII. viz., 

Shr1 P.K.Venkateswar~, Shr1 A.G.varghese 

and tihri P.P.Chacku. 

The Committee held several meetings 

in Bombay to discuss the various problems 

pertaining to the suoject. In addition, the 

ubairman and members of tihe Committee held 

discussions with some of the Managers of 

regional offices (Calcutta, ~ew ~lhi. 

Bangalore, Gauna ti aD a Jaipur). Heads of 

Departments/officers-l.D-charge of suo-groups 

and officers of the various Departmentisl 

Orfices tio ascer~ain their views on aifrerent 

aspects of the suoject. They also neld 

discussions with the representatives of tihe 

Heserve BanK of ~d1a Offic~rs' Associatiion 

and, on certain aspects, with the Staff 

Officers' Association. 

The views expressed by the officers 

in the various meetings have been taken note 

of by the Committee in formulating its 

recommendations. 
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II 

Existing group system -
Historical background 

2.1 For a proper appreciation of the problem of 

inter-group mobility of officers, it would be 

worthwhile to recapitulate briefly the circumstances 

leading to the creation of different groups which 

exist in the Bank at present. 

2.2 According to the preamble to the Reserve 

Bank of India Ac t, the main fUDC tion of the Bank is 

to ~gulate the issue of Bank notes and the keeping 

of reserves with a view to securing monetary stability 

in the country acd generally to operate the currency 

and credit system to its advantage. During the first 

decade atter the inception of the Bank in 1935, these 

functions were carried out through three departments, 

viz. (i) the Banking Department which dealt with the 

management of banking functions of the Central and 

State Governments, the Public Debt and also acted as 

banker to the commercia). banks and to some financial 

institutions including State Co-operative Banks. 

(ii) the Issue Depart.ent whiCh took over the 

functions of the Office of the former Controller of 
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Currency, and (iii) the Agricultural Credit 

Department whiCh dealt with Co-operatives and 

was also responsible for economic research aDd 

analysis of problems relating to the Indian 

economy in general. 

2.3 From 1st August 1945, the Agricultural 

Credit Department, was trifurcated into: 

(i) the Agricultural Credit Department, (ii) the 

Department of Research and Statistics and 

(iii) the Depar~ment of Banking Operations. This 

trifurcation was necessitated by the expansion of 

researCh activities of the Bank for dealing 

effectively with various economic problems and 

for the discharge of additional responsibilities 

devolving on the Bank in relation to banking 

companies. tor purposes of promotion of officers, 

the Agricultural Credit Department and the Depart-

of Research and Statistics were grouped together 

(specialised groups) and the Department of Banking 

Operations was grouped with the General Side (banking 

group). All promotions were made from two separate 

common seniority lists, one for the specialised or 

technical group and the other for the banking group. 



GrOUting 
ifsiion 
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2.4 Again, fram 1st April 1951, the depart-

ments were regrouped as under: 

Group I staff attached to the 
Department of Research 
and Statis tics. 

Group II Staff attached to the 
Department of Banking 
Operations, the Depart
me nt of Banking 
Development (which was 
formed in October 1950) 
and the Agricultural 
Credit Department. 

Group III Staff attached to the 
other Departments -
General Side. 

The above re-groupings were made with a 

view to: 

(a) removing administrative difficulties 
felt in making promotions on the basis 
of the then existing combined seniority 
list for the Department of Banking 
Operations and the General Side Depart
ments and the time taken by the promotees 
from other departments in picking up the 
work, 

(b) getting Officers specialised in different 
subjects which was considered beneficial 
both to the employees and the Bank, and 

(c) reducing to some extent the grievances 
of the staff who had been recruited 
directly having regard to their special 
qualifications and experience in the 
matter of promotions to higher grades 
vis-a-vis those promoted from the ranks. 
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These reasons were spelt out in paragraph 3 of a note 

recorded by the then Chief Officer, Department of 

Banking Operations on 9th May 1950. A copy of that 

note is attached as Annexure I. The proposal for 

segregation of the Department of Banking Operations 

to form a separate group was ultimately accepted by 

the Bank. .As from 1st Augus t 1951, separate 

seniority lists were maintained for each of the 

three groups and while promotions upto the level of 

Superintendents (now Staff Cfficers Grade II -

Promotees) were made within the 'departments 

constituting each of the groups, promotions to 

Officers' grade and confirmations therein were made 

on the basis of the seniority of employees in each 

Group. In paragraph 4 of the abovementioned note, 

the Chief Officer had stated that it might be 

contended that with segregation, the D.B.O.D. would 

be a smaller unit and that the chances of promotion 

for the staff would automatically be reduced. He, 

however, went on to say that '~hile this is partly 

true, the disadvantage is likely to be counter

balanced by the rapid· chances of promotion which 

the employees would have in view of the proposed 

expansion of the Department". 
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2.5 The above grouping continued till 1955 

when, as a result of the recommendations of the 

Committee of Direction of the All India Rural Credit 

Survey, the Agricultural Credit Department expanded 

and it was found necessary to re-organise that Depart

ment and forD1 it into a separate group. Accordingly, 

from 1st April 1955, the staff attached to the various 

departments were regrouped as under 1-

Group I 

Group II 

Group III 

Group IV 

staff attached to the 
Department of Research 
and Statistics. 

Staff attached to the 
Departmen t of Banking 
Operations and the 
Department of Binking 
Development. 

Staff attached to the 
General Side. 

Staff attached to the 
Agricultural Credit 
Department. 

Subsequently, the Industrial Finance Department and 

the Department of Non-Banking Companies were added to 

Group II in September 1957 and March 1966, respectively. 

Gro~ V was created for the staff of the Industrial 

Development Bank of India with effect from 1st April 

1965. Opportunity was also taken to renumber the groups 
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and at present, the various departments and the 

staff attached to them are grouped as stated 

below : 

The present groupieg is broadly based on the 

functional similarities of the various departments, 

and is as follows 1 

Group I 1 

General Departments dealing with the day-to

day operational functions of the Bank including 

accounts and organisational matters. This Group 

includes such departments as Issue, Banking, Exchange 

Control, Accounts and Expenditure, Department of 

Administration and Personnel, Premises Department, 

Inspection Department, etc. There are various sub

groups (such as the Legal Department and the Manage-

ment Services Division) in this group for the specialised 

category of officers. 

Group II : 

Departments dealiag with regulatory and inspection 

functions in respect of the money market. This Group 

includes Departments such as the Department of Banking 

Operations and Development, Industrial Finance Department 

and Department of Non-Banking Companies. Most of the 
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staff deputed to JBI associate institutions viz. 

the Credit Guarantee Corporation of India Ltd., 

and the Deposit Insurance Corporation also belongs to 

this Group. 

Group III: 

Department dealing with co-operative 

and agricultural credit institutions i.e. the 

Agricultural Credit Department. Most of the staff 

deputed to the Agricultural Refinance and Develop

ment Corporation also belongs to this Group. 

Group IV I 

Research Departments i.e., the Economic 

Department and the Department of Statistics. Both 

these Departments have their separate line of 

seniority for the Officer staff. 

Group V I 

Industrial Development Bank of India. 

2.6 To sum up, the position prior to the formation 

of groups effective from 1st April 1951, was that all 

promotions were made from two common seniority lists, 

one for the specialised or technical group comprising 

the Department of Research and Statistics as well as 

the Agricultural Credit Department and the other for 
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the banking group, viz. the General Side and the 

Department of Banking Operations. Thereafter, the 

creation of further groups was largely due to the 

need for ~ecialisation. 
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III 

Existing Group System - Drawbacks 

3.1 The existing Group system, as summarised 

in the preceding chapter, has several drawbacks 

having a bearing on the promotional opportunities of 

Officers in the various Groups. These drawbacks 

are listed below 1 

(i) Unequal size of one Group as 
compared to another. 

(i1) Uneven expansion in one Group 
as compared to another. 

(iii) Earlier confirmations of Officers 
in one Group as compared to those 
in another. 

3.2 In 1955, Group I was the largest of all the 

three Groups on the basis of the total number of 

officers in Grades 'B' and above in each of the 

three Groups. The subsequent expansion in staff 

strength has been far greater in Groups II and III 

than in Group I with the result that by the end of 

1975, the total streDgth of Officers in Grades 'B' 

and above was the smallest in Group I as compared to 

the other Groups. The number of officers in Grade 'A', 

however, continues to be the largest in Group I on 

account of the operational nature of its functions. 
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An idea of the comparative Officer staff strength 

in Grades 'B' and above in each Group may be 

obtained from the Table in Annexure II showing 

the total Off1cer staff in 1955 and at the end of 

each subsequent 5 yearly period. It will be seen 

that there was larger expansion in Groups II and 

III during the last 20 years. While the increase 

in the total number of officers in Grades 'B' and 

above in Group lover that period was 280%, the 

corresponding increase in Groups II and III was 

451% and 1100% respectively. However, the large 

expansion in Group II and III was mainly at the 

junior officers level, particularly in Grade 'B'. 

As regards senior officers i.e. officers in Grades 

'n', 'E' and 'F', while the expansion in Groups I 

and II could be regarded as more or less equal, the 

expansion in Group III, particularly in Grade 'n' 
was rather marked. However, the total number of 

posts of senior officers and the percentage of such 

posts to those of junior officers continued to be 

smaller in Groups II and III. In this connection, 

attention is invited to Aonexures II and III. The larger 

expansion at the level of officers in Grades 'B' and 

'0' in Groups II and III was due to their programme 
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for centre-wise inspections of branches of commercial 

banks and application of B.R. Act to co-operative 

banks for which a greater complement of officers 

at that level was considered necessary. Such 

expansion widened the base of officers in Grades 'B' 

and '0' but there was no correspondingly larger 

expansion in the higher grades in Group II and III. 

Therefore, the officers in those groups started 

stagnating as compared to those in Group I. 

3.3 Officers in Groups II and III have also 

generally taken a longer time for conf~e~tion as the 

posts against which they were promotedLeither 

initially sanctioned on a temporary basis and 

continued as such for quite some time before they were 

made permanent or the vacancies were caused by deputa

tion of regular officers to commercial banks/state 

co-operative banks, etc. for which no permanent 

vacancies were created. On the other hand, Group I 

had more or less its normal growtp during these years 

and there was a smooth flow of normal vacancies. Also 

the officers recruited in the early years of the Bank 

had gradually started reaching superannuation and 

there was a regular flow of retirement vacancies. 
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The Officers in Group I had, therefore, their 

confirmation quickly and thereby derived distinct 

benefits. 

J.4 Under the Bank's rules, the seniority of 

an 6fficer in a particular grade is ordinarily 

dependant on his date of confirmation in that grade 

and although for the purpose of promotion, the 

seniority of an officer is given weightage only 

within the same Group, far a notional comparison of 

seniority of officers in different Groups, the 

seniority of an officer who was confirmed earlier 

in one Group as compared to another who was confirmed 

later in another Group bas definitely an edge over the 

latter. Such comparisons arising from promotional 

imbalances in the various groups caused resentment 

among the affected officers. This state of affairs 

bad long agitated the minds of the officers in 

Groups II and III and they brought this to the 

management's notice in various representations from 

1968. 
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3.5 The Bank Management has been taking various 

steps from time to time to equalise the promotional 

opportunities available in different Groups. The 

steps taken by the Bank in this direction in the 

past are listed below 

(i) Declaring certain posts of senior officers 

as 'ex-cadre' posts to be filled up on selection 

basis from amongst suitable officers belonging to 

all the Groups. 

(ii) Treating the additional vacancies arising 

out of new functions entrusted to a Department or a 

large-scale expansion of a Department or opening of 

new Department/Office, etc., as expansion vacancies 

to be filled up by selection from amongst Officers 

attached to all the Groups, through the Services 

Board. 

(iii) Introduction of the 'Optee Scheme' under 

which ~5% of additional vacancies in the cadre of 

Officers in Grade A in Groups II aDd III were to be 

filled up by transfer of eligible Officers in that 

Grade from Group I. 

(iv) Treating the directly recruited Officers in 

Grade A from 1968 batch onwards as belonging to a 

common pool, to be eligible for promotion in any 

Group. 
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(v) Introduction of a common seniority scheme 

for the temporary Clerks in all the Groups and 

an optee scheme for the Clerks Grade II and I for 

filling up the vacancies in Groups II and III. 

3.6 These schemes, however, did not touch 

even a fringe of the problem of promotional 

imbalances which continued in the higher grades. 

This 1s so because the schemes were mainly intended 

to correct the imbalances only at the lower level. 

Under the 'Optee SCheme' introduced for staff 

Officers Grade 'A' (Promotees) in July 1967, only 

50 Officers from Group I could be transferred to 

Groups II and III over a period of 5 years upto 

30th June 19?~ (vide Annexure ~v). The fact that 

the above schemes could not serve as an adequate 

corrective for removing the promotional imbalances 

CaD be judged from the Table in Annexure V.showing 

the number of additional posts sanctioned in Groups 

II and III over the three 5 yearly periods from 1961 

to 1975 and the corresponding number of the additional 

posts filled up by promotion of Officers from within 

the same Group, the number of additional posts filled 

up by selection/promotion of Officers from other Groups 
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and the number of posts filled up by direct 

recruitment from the open market. A sUbstantial 

proportion (46%) of the expansion vacancies in 

Grades 'A' and 'B' in Groups II and III was filled 

by promotion/appointment from the other Groups, 6% 

of the vacancies in Grades 'C' and above in Group II 

were filled by promotion/appointment from the other 

Groups, the remaining 94% being filled by Officers 

from wi thin the same Group. Similarly, 8% of the 

expansion vacancies in Grades 'C' and above in 

Group III were filled from outside that Group, 

thereby reducing the promotional opportunities 

available to Groups II and III to that extent; 

the remaining 92% were filled by promotion/ 

appointment within the same Group. It may also be 

mentioned that while there has been movement of 

Officers from Group I to Groups II and III, there 

has been no corresponding movement from Groups II 

and III to Group I. 

'.7 The matter was ultimately referred to the 

Reserve Bank of India Officer Cadre Review Committee 

(CRC) appointed by the Bank in May 1970. The Committee 

was, among other things, required to examine and make 

recommendations for the changes desirable in the 
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existing constitution of the cadres of officers 

having due regard to the need to provide reasonable 

prospects of increments and promotion and to ensure 

such degree of inter-cbangeability as administrative 

efficiency and exigencies of the Bank's services 

demanded. Some of the important aspects of 

inter-changeability have been discussed in Chapter V 

of our report. 
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IV 

Fixation of seniority in the 
Combined Group - Principles 

4.1 The Committee considers that the most important 

item of its terms of reference relates to the question 

of evolving principles for determining the seniority 

of each officer in the respective grades in the combinea 

Group. The Committee has noted that on practically the 

same question, the Cadre Review Committee had, in its 

report issued in October 19?~, recommended that the 

most rational basis for drawing up a common seniority 

list would be to go by the date of entry (either by 

promotion or direct recruitment) by each officer in a 

grade in a continuous officiating capacity. The Uadre 

review committee also recommended that the mobility and 

interchangeability of officers between the various 

groups should be introduced in a p~ased manner and by 

stages, and that this may be done in Grades 'A' and 'B' 

within a period of three years from the date of 

acceptance of its recommendations by the Bank and in 

Grade 'C', within a period of 5 years from such date. 

The Bank decided that the common seniority and inter

mobility among the groups should be introduced at the 

base level of officers, i.e. in Grade A, and it should 

be extended to the higher grades as and when these 

officers became due for promotion. As all normal 
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promotions to Grade B made since 1st January 1~70 were 

on an ad hoc and provisional basis sUDject to adjust

ment 1Jl due course in the light of the Bank's decision 

on the recommendations of the Cadre Review Committee, 

it was decided that the common seniority should be 

introduced in respect of all those who were in 

Grade A as on 1st January 1970 (including those 

promoted to Grade B subsequently) and the provisional 

promotions made to Grade B since that date Should be 

regularised in the macner recommended by the CRC. 

The CRC bad suggested drawing up the common seniority 

lists on the basis of the date of continuous offi

ciation of the officer but it was observed that 

for various administrative reasons, there were many 

cases where the juniorsbad been promoted before the 

promotion of their seniors and they were continuing 

as such from earlier dates. Also, the Bank decided 

to take the total length of officiating service 

(including short-term officiating service) to 

determine the seniority of each officer in Grade 'A' 

(Promotee) confirmed as such prior to 1st January 

1970 in the Combined Group on the basis of length 

of service in that grade (including officiating 

service) regardless of the date of confirmation, 

subject to the existing inter-se sen10rity of that 
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officer in comparison to others in the respective 

office/department/Group being maintained in the 

Combined GDOUp. ID respect of the officers 

directly recruited in Grade A prior to 1st Januar, 

1970, including those appointed to officiate in 

Grade B on a provisional basis on or after 1st 

~anuary 1970, the Bank decided to form a separate 

combined seniority list on the basis of the year 

of selection of each officer and the ranking 

assigned to him by the Selection Board prior to 

his allotment to different Groups, regardless of 

his date of confirmation, but subject to super

sessions, if any. Another combined seniority list 

of officers in Grade A (Promotees) confirmed as 

such on or after 1st January 1970 and/or Direct 

Recruits selected on or after 1st January 1970 has 

beeD prepared on the basis of the length of service 

in Grade A (including officiating service) regard-
but 

less of the date of confirmationLsubject to 

edisting inter-se seniority 10 the respective 

office/department. Directly recruited Officers 

have been merged in that list en-block at the 

appropriate place with reference to the date on 

which their selection was approved by the BEilk. 
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It was decided that the promotion to Grade B of 

Officers in Grade A confirmed/selected prior to 

1st January 1970 should be regularised in the 

ratio of } Promotees 1 Direct Recruit i.e. the 

ratio for promotion between these two cadres 

existing till that date. In regard to officers 

in Grade A (Promotees confirmed after this date 

or Direct Recruits selected after this date), it 

was also decided that the promotions should be 

made on the basis of the common seniority list 

based on the total length of service in the manner 

suggested by the eRC and modified by the Bank as 

above. 

4.2 Acceptance of the CRC recommendation for 

adoption of the date of entry in a particular 

grade for all the officers would have resulted in 

large-scale variation in placements and promo

tional prospects of the directly recruited officers 

who were appointed prior to 1st Jaouary 1970, and 

who would have looked forward for promotion to 

Grade B in a certain ratio for promotion as between 

promotees and direct recruits as existing at that 

time. Detailed instructions in this respect have 

been issued in A.C. Circular No.15 dated the 22nd 
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May 1974. The Bank's decisions onthis matter are 

the subject matter of two Writ petitions pending 

before the Delhi High Court. The action taken 

on the circular ar'e subject to the High Court 

decision. 

4.3 The Committee has given considerable 

thought as to the appropriate method to be 

recommended to the Bank for deciding the seniority 

of each officer in the combined Group. It has 

particularly examined the alternative methods for 

refixing the seniority on the basis of 

(a) date of confirmation in the eXisting 

grade if the officer is already con

firmed and date of confirmation in 

the substantive grade if the officer 

is officiating in a higher grade, 

or 

(b) the date of continuous officiation 

in the existing grade both for con

firmed and officiating officers 

or 

(0) date of confirmation in Grade 'B' as 

basis for seniority in all higher grades 

or 
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(d) date of entry in Grade 'B' on a 

continuous basis, 

or 

(e) total length of service in the 

existing grade, including offi

ciating period of short spells, 

both for confirmed and officiat

ing officers. 

4.4 ~hile the Officers' Association is strongly 

in favour of adoption of method (b), and the 

same had been recommended by the CRC, opinion 

among the individual officers and Heads of Depart

ments who met the Committee remained divided. 

While some officers preferred method (b), others 

were in favour of method Cd) or (e). 

4.5 Our Committee is not in favour of 

method (a) which has been adopted by the Bank so 

far, (excepting in regard to combined seniority 

list of officers in Grade 'A') as it does not 

take into account the var,ying periods of offi

ciation put in by officers in the higher grade 

in different groups before their confirmation. 
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For instance, if two officers - A and B started 

officiating inS higher grade from the same date 

in two different Groups, and the officer A was 

confirmed in that higher grade after two years 

of officiating service, whereas officer B was 

confirmed after ~ or ~ years of officiating 

service in his Group, Officer A would be deemed 

to be senior in the Combined Group by virtue of 

his earlier date of confirmation. This would 

obviously be not a fair arrangement because the 

late ~onfirmation of officer B resulted from lack 

of permanent vacancies in his Group and was not 

due to any fault of his. This alternative was 

also considered by the CRe but was not accepted 

by them on account of the same drawback. 

4.6 Our Committee is also not in favour of 

method (b) as it does not take into account the 

officiating service of an officer inshort term 

vacancies. Additional posts are often sanctioned 

in the Bank on a purely temporary basis for short 

periOds and on thEtexpiry of those periods, the 

incumbents are reverted to their substantive 

posts for a few days and again appointed to 
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officiate against some other vacancies thereafter. 

The total period of officiation of such officers 

in short term ~acancies sometimes extends to nearly 

one ,ear or more which cannot obviously be ignored. 

In view of this drawback, the Bank did not accept 

this method while refixing the seniority of 

Grade 'A' lifficers in the Combined Group as on 

'1 s t January '1970. 

4.7 Method (c) and (d) would require the Bank 

to go very far back in the case of senior officers, 

particularly those who are in Grades IE' or 'F' in 

the matter of refixation of their seniority. 

4.8 After carefully examining all the alter-

natives and taking into account the relevant 

considerations, our Committee recommends adoption 

of method (e) by the Bank as it takes into account 

not only the period of continuous officiation but 

also the period of officiation in short-term 

vacancies in the case of officers who are appointed 

to officiate in a higher grade. This method has 

also been adopted by the Bank for determining 

seniority of officers in Grade 'A' in the Combined 

Group as on 1st January 1970. It will also secure 
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uniformity if the same principle is applied for 

determining the seniority of officers in Grade 'C' 

and above in the combined group. The proviso 

that inter-se seniority of an officer in the 

same Group, should also get reflected in the 

Combined List of officers in Grades 'C' and 

above should also be made applicable. The same 

condition has also been made applicable while 

determining the seniority of officers in 

Grade 'A' in the Combined Group. 

4.9 The Committee members had long discuss

ions among themselves on the appropriate date to 

be recommended to the Bank for adoption for 

determining the seniority of each officer in the 

Combined Group. In spite of all efforts to 

evolve a unanimous or a near-unanimous view on 

this point, the views among the members remained 

sharply divided. The Chairman proposed to the 

other members the adoption of the date, 1st 

January 1976 for this purpose. While the Member 

representing Group I agreed with the Chairman's 

suggestion, subject to his views contained in 

Annexure VI the other Members viz. the Chief 
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Officers, DBOD and ACD have been totally opposed 

to the Chairman's view and have recommended 

adoption of 1st January 1970 as the date for 

determining the seniority of each Officer in 

the Combined Group. 

4.10 The following reasons weighed with the 

Chairman for recommending adoption of 1st 

January 1976 as the date for determining the 

seniority of each Officer in the Combined Group: 

(a) The number of additional posts 

sanctioned in the various grades over a period 

of 20 years from 1956 was far larger in Groups 

II and III than 1.n Group I. A SUbstantial 

portion of the benefits of these posts accrued 

to Officers within the same Group. There were 

then strong feelings of resentment among the 

officers in Gro~ lover the non-existence of 

similar promotional opportunities for them. The 

incumbents of these additional posts in Group II 

and III had got quicker promotions particularly 

in Grades 'C' and 'DI. They were comparatively 

younger in age aod had moved up faster. Some

times the Officers in the succeeding grade were 
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also equally young, say, appointed by selection 

or they had faster promotions in the earlier 

stages as a result of which they had reached 

higher grades at a comparatively younger age. 

As the number of posts in the still higher grades 

viz. 'E' and 'F' in these two Groups were much 

less than 10 Group I and on account of the 

younger age of Officers, vacancies arising by the 

retirements in those two Groups were lesser, the 

0fficers who got quicker promotions started 

stagnating. On the other hand, in view of the 

limited promotional opportunities available to 

Officers in Group lover a period of 15 or 20 

years from 1956, those officers who actually got 

promotions against normal vacancies resulting 

from additional posts, retirements, etc. 

(particularly over the 10 years prior to 1976) 

got the benefit of earlier confirmations. It is 

therefore clear that the swing of quicker 

promotions was entirely in favour of officers in 

Groups II and III prior to 1970 whereas from 1970 

(or evec from 1965) onwards the swing has been 

in favour of officers in Group I who have bene

fitted more by way of quicker confirmations. 
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The benefits which accrued to the two sets of 

Officers namely, Officers in Groups II and IlIon 

the one hand, and Officers in Group I on the 

other could be deemed to have equated to each 

other. The question therefore boils down to 

adoption of expedients for removal of similar 

imbalances in future and for this purpose, adop

tion of 1st January 1976 which is a recent date 

would be more appropriate than any far back date. 

(b) All those officers who got promo

tions or higher appointments prior to 1st January 

1976 have, by virtue of the applicability of 

R.B.I. (Staff) Regulation 28, acquired certain 

rights over others as to continuance in the higher 

grade in the normal course and those expectations 

and rights seem to be unchallengeable. It seems 

extremely doubtful if these can be vitiated at 

this stage by formulating a revised scheme to 

be made applicable to officers in all the Groups 

from a far back date. As promotions in Grades 

'0' and above have not been made on a provisional 

basis since 1st January 1970 as in the case of 

officers in Grade 'B', nor was there any indica

tion to this effect made even in the A.C. 
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Circular No.15 dated the 22nd May 1974, the 

officers would have a reasonable right to expect 

that the status quo would continue. There would. 

be greater chances of the Bank having to face 

challenges in Courts of Law from the affected 

officers if the combined seniority list is pre

pared as on 1st January 1970 or any date prior 

to 1st January 1976. On the other hand, all 

promotions, or appointments to higher grades 

made by the Bank since 1st January 1976 have 

been subject to a clear stipulation as to their 

provisional character, giving no inherent 

right/s to the incumbents for continuance in the 

higher grade. In other words, each such officer 

has been put on notice that the benefit of 

promotion given to him after that date does not 

confer on him any right of continuance in the 

higher grade. All these promotions/appointments 

to higher grades have been made spe61fically 

subject to adjustments in the light of the Bank's 

decision on this Committee's recommendations. This 

calls for adoption of 1st January 1976 as the 

appropriate date for the purpose. 
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(c) Any date which the Bank adopts for 

determining the seniority of each officer in the 

combined Group would be just ad hoc but a far 

back date, particularly 1st January 1970 would 

call for taking into account individual develop

ments and variations over a period of six years. 

Such complexities would be lesser if the Bank 

were to adopt a recent date such as 1st January 

1976 for the purpose. 

(d) A far back date, say 1st January 

1970, would have the disadvantage of having to 

rewrite the history of each officer at least for 

the past 6 years. An Officer wno, on the basis 

of that date is deemed to be senior to another 

officer who, though junior according to his re

fixed seniority in the combined list as on 1st 

January 1970, is actually in a higher grade 

(because of promotional imbalances in the diff

erent Groups from time to time) is likely to 

emphasise his seniority over the latter in all 

matte~s of representations to the Bank. To lay 

down specifically while adopting the date, 1st 

January 1970 that this will not affect the 

promotions already acquired by officers junior on 
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the basis of that list, would not by itself be a 

practical solution because such officers would 

always exert their claims to further higher posts 

on the basis of their earlier promotion. Any 

acceptance of such claims by the Bank on the 

basis of the seniority list of officers as on 

1st January 1970, will have legal implications. 

(e) The Bank has adopted the date -

1st January 1970 - for refixing the seniority of 

officers in Grade 'At in the combined Group. This 

date had its relevance only vis-a-vis the officers 

in Grade 'A' who were, promoted from that date 

onwards to Grade 'B' following the appointment 

of the Cadre Review Committee, on a purely tempo

rary and provisional basis, without conferring 

any rights on the officers concerned as to 

seniority or continuance in the higher grade. All 

these promotions were subject to regularisation 

in due course in accordance with the Bank's 

decisions on the CRC's recommendations and this 

was specifically advised to each promo tee. On 

the same basis, the ORC suggested implementation 

of its .re lativ e re commendations from 1st January 
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19?0. It may be mentioned here that the CRC was 

fully aware of the promotional imbalances existing 

in different groups and grades as on 1st January 

1970 and dUring the subsequent period when it was 

in session. In fact, the Officers' Association 

had been vigorously pleading for mobility in all 

the grades from the very beginning and the Back 

had left this question open to the Committee. 

However, the Cadre Review Committee, after a care

ful consideration of all the relevant issues, 

recommended introduction of common seniority only 

in Grades 'A', 'B' and 'C' and that too in a 

phased manner, spread over a period of 3 to 5 

years. For higher grades, the Cadre Review 

Committee has left the matter to the Bank. 

(f) There is practically no disadvantage 

in adopting 1st January 1976 as the appropriate 

date since the situation calls for removal of 

promotional imbalances in future. As far as the 

past is concerned, the benefits acquired by some 

officers due to promotional imbalances cannot be 

negatived at this stage since the extent of 

comparative benef1t in one Group differed from time 

to time as compared to another 1n the past. 
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4.11 The two members of our Committee repre-

senting Groups II and III have given the most 

careful and anxious consideration to the views 

expressed by the Chairman in paragraphs 4.9 and 

4.10 above with which the representative of 

Group I has agreed. These two members have not 

agreed with the views of the Chairman and the 

representative of Group I for the following 
• reasons. 

The method for combining seniority 

suggested by the Chairman is based on the con

clusion that the benefits which accrued to officers 

in Groups II and IlIon the one hand, and officers 

in Group I on the other, over the years, have 

been more or less equal and that the basic 

problem is to remove future imbalances. This 

conclusion is not borne out by facts and as such, 

the scheme suggested by the Chairman will not 

meet the requirements of the situation according 

to these two members. They feel strongly that 

any scheme of combining seniority of officers 

·Paragraphs 4,11 to 4.23 deal with the views 
of the two members representing Groups II 
and Ill. 



Should place the larger interests of the Bank 

above every other consideration. This objective, 

they feel, cannot be achieved if the just hopes, 

aspirations and expectations of a vast majority 

of officers are ignored merely to satisfy an 

insignificant minori~ of officers, howsoever 

highly placed. The scheme devised by the Chairman 

would create a sense of general dissatisfaction, 

frustration and disaffection among a large 

majority of officers, a situation highly harmful 

to the smooth and efficient functioning of the 

Bank. It is incidental that this majority of 

officers belong to Groups II and III who have, 

over the years, seen their counterparts of lower 

comparative seniority in Group I gaining over 

them by way of promotions to hi~er grades. It 

is true, however, that in any scheme for combining 

seniority there is likely to be a section whose 

interests may be adversely affected. This is a 

price which has necessarily to be paid in the 

larger interests of the majority of officers and, 

therefore, of the Bank itself. Considered in the 

light of the above, the scheme of fixing the date 

of senlori~ suggested by the Chairman is not 
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acceptable to the two members representing 

Groups II and III because it will be to the 

disadvantag~of a large number of officers, though 

it will benefit a minority of officers. 

4.13 They, however, agree that theacheme for 

combining seniority should ensure that no officer 

who has derived any benefit by way of a promotion 

to a higher grade before 1-1-1976 under the exist

ing Group system should be made to suffer because 

of the fact that he occupies a position junior in 

the combined list than an officer who has not 

been so promoted. In other words, the scheme 

should be such that it protects the position 

occupied by an officer as on 1-1-1976. This 

principle has already been accepted by the Bank 

in the case of 'B' grade officers as officers in 

the combined list of such officers have not been 

reverted to make room for their seniors in the 

list and such seniors are being promoted only 

against future vacancies. However, while they 

agree that the position occupied by officers as 

on 1-1-1976 should be protected, the two members 

feel strongly that it would be wrong to devise 

the scheme in such a manner that seniority is 
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also conferred on such officers so as to entitle 

them to further promotions. This is exactly 

what will happen if the proposal to fix 1-1-1976 

as the relevant date for determining seniority 

is accepted. This, in their view, will have the 

effect not only of protecting the position 

occupied by officers on 1-1-1976 but would also 

confer seniority so as to entitle them to future 

promotions. This is particularly inequitable 

because the officers whose interests are thus 

protected are the very same officers who have 

already got accelerated promotions in Group I 

compared to their counterparts in Groups II and 

III. The two members representing Groups II and 

III do not thus agree with the suggestion of the 

Chairman for combining seniority as on 1-1-1976, 

as this WOUld, in their view, completely overlook 

the comparative seniority of the officers in the 

various groups and will operate substantially to 

the benefit of senior officers in Group I. 

4.14 The two members have observed that they 

are well aware of the fact that in a matter like 

this, extreme positions should not be taken up, 

but an attitude of compromise has to be adopted. 



-: 41 :-

In this connexion, the two members have pointed 

out that when the Committee discussed these ques

tions with the officers of the Bank, it was 

repeatedly urged at all the offices of the Bank 

(visited by the Committee) by officers belonging 

to Groups II and III and· some officers from 

Group I that the best way of deciding the ques

tion of seniority would be to take the date of 

entry in Grade 'B' (i.e. the stage of becoming 

an officer) as the determining factor and arrange 

the seniority of all officers accordingly as 

this would eliminate all advantages and dis

advantages at intermediate stages and would not 

raise any problems. This, it bas been conceded, 

is an ideal solution. In fact, in the past the 

Bank bas taken the date of confir.mation in Grade 

IB' as the basis for determining seniority 

between officers belonging to different Groups. 

On the other hand, a large section of officers 

in Group I interviewed by the Committee urged 

that we should forget the past and determine 

seniority with reference to as recent a date as 

possible, i.e. 1-1-1976. The two members are of 

the view that both these are extreme positions 
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and the attempt should be to decide on a 

practicable date. This date, in their view, 

should be 1-1-1970 because it will Dot confer 

disproportional benefits either on officers 

in Group I or the officers belonging to 

Groups II and III. 

4.15 In the above context, the two members 

have referred to the statement of the Chairman 

in paragraph 4.10 above that over a period of 

20 years from 1955, the number of posts 

sanctioned was far larger in Groups II and 

III than in Group I with the result that 

Group I which was the largest of all the three 

Groups in 1955 became by 1975 the smallest in 

so far as officers in Grades 'B' and above are 

concerned. It is claimed that a substantial 

portion of the benefits of these expansion 

posts had accrued to the officers within the 

same group. In order to correctly appreciate 

the validity of the above statements a 

reference to Annexure II would be helpful. 

A summary of this Annexure is given below: 



Year 

1955 
1960 

1965 
1970 

1975 
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Group I Group II 

Senior Junior Percen- Senior Junior 
Officers Officers ta~e of Officers Officers 
(i.e. (i.e. (1 to (i.e. (i.e. 
grades grades (2) grades grades 
DIE & Fl C & Bl DIE & Fl C & B) 

(1) (2) (3) (4) 

18 86 21 15 74 

27 116 23 18 155 
36 176 20 27 250 

54 252 21 39 321 

73 323 23 56 440 

Group III 

Senior Junior Percen-
Officers Officers ta~e of 
(i.e. grades (i.e. ~rades (5 to 
D. E & Fl (6) C&B 

( ) (5) 

4 42 10 

5 65 8 

11 125 9 
38 356 11 

67 485 14 

It will be seen that the number of posts 

of senior officers has been the highest in Group 

throughout, with the smallest base of junior 

officers. The proportion of senior officers has 

also been the highest all along in Group I. It 

C8JlIlot also be said that the benefits of the 

larger base of Junior Cifficers in Groups II and 

Percen-
ta~e of 
(3 to 
(4) 

22 
12 
11 
12 

13 

I 
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III went exclusively to officers in these Groups. 

A sizeable number of the additional posts/promo

tions in these two Groups accrued to persons from 

other Groups, who had been selected earlier as 

probationary assistants/junior officers Grade II 

and placed in Groups II and III. FUrthe~, staff 

from other groups were indud2d into Groups II 

and III at Staff Officers Grade 'B' level in 

open selection and under the optee scheme. Of 

course, as from 1970, the promotions to Grade 

'B', 1s on the basis of combined seniority of 

officers in all Groups and as from that date the 

benefit of the larger base of Junior Lfficers in 

Groups II and III have been neutralized. On the 

other hand, there was no corresponding flow from 

Groups II and III to Group I either at the junior 

officers level or at the senior officers level. 

The beDefit of the larger accretion of senior 

officers' posts in Group I during the last twenty 

years went exclusively to the~fficers in that 

Group. The two members representing Groups II 

and III are, therefore, unable to agree with the 

argument that the number of posts sanctioned over 

a period of 20 years from 1955 was far larger in 
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Groups II and III and that a substantial portion 

of the benefits of these expansion posts had 

accrued to the officers in the same group. Unlike 

the position in Group I where no posts were access

ible to officers of other Groups, a large number 

of posts in Groups II and III were thrown open to 

all officers of the Bank and the posts were filled 

through a process of selection. It would be 

unfair to these selectee officers if the position 

thus gained by them by establishing their merit 

in open selections is set at naught by choosing a 

date which would make their juniors who did not 

face these selections or were round unsuitable 

to rank senior to the selectees. This would be 

theinevitable consequence of determining seniority 

as on '1-1-1976. 

4.16 One of the reasons which has weighfa with 

the Chairman in recommending 1-1-1976 as the date 

for determining seniority is that the swing of 

quicker promotions in all the grades, particularly 

in the higher grades was entirely in favour of 

offic ers in Groups II and III prior to '19'10 

whereas from '1970 (or even from 1965) onwards the 

swing bas been in favour of officers in Group I 
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who have benefitted more by way of quicker 

confirma tions. ttThe benefits which accrued to 

the two sets of officers, namely officers in 

Groups II and IlIon the one hand and officers 

in Group I on the other could be deemed to have 

been equated to each other". For this reason 

the Chairman feels tha t "adoption of 1st January 

1976 which is a recent date would be more appro

priate than aIly far back date ". According to the 

two members, there has been no point of time 

when Groups II and III have had any advantage of 

quicker promotions. Apart from the fact that 

promotional opportunities have all along been 

more in Group I even the comparatively less 

promotional opportunities in Groups II and III 

were not fully available to the officers of 

these Groups as a number of posts at all levels 

in these Groups was thrown open to all Groups 

as "expansion vacancies". In fact, according to 

them, the advantages, ever since the creation of 

separate seniority groups in 1950, has been with 

Group I. This can be clearly demonstrated if we 

take comparable examples. The Bank had recruited 

officers in Grade A (then called Probationary 
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Assistants) for Group II in 1949. Again, in 

1950, the Bank recruited such officers and 

allotted them to Groups I and II. A comparison 

of the position of these officers shows that as 

on 1-1-1976 none of the officers recruited for 

Group II in 1949 bas reached F grade and all of 

them are either in D or E grade whereas in 

Group I quite a few of those recruited even a 

year later are in F grade. The position of those 

who joined Group II in 1950 as Junior Officers 

is far worse. In fact, of the several officers 

recruited as B grade officers in Group II in 

1950 (and 3 of them are still in service), only 

one has been able to reach F grade. Thus, officers 

recruited in A grade in Group I in 1950 are in a 

better position than those recruited in B grade 

at the same time in Group II. Briefly the 

position can be summarised as under: 
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Year of selection/ 
recruitment as 
Probe Assistant 

No.of tersons in 
Group Group II 

Position as on 
1-1-1976 

Group I Group II 

1950 9 13 F - 3 
E - 4 

D - 2 

9 

1957 5 3 D - 5 
0 

5 

1958 2 2 D - 2 
0 

2 

Thus, while officers recruited to Grade A for 

Group I in 1958 were already in Grade 'D' as 

on 1-1-1976, the officers recruited to Grade 

'A' for Group II in 1958 were still in Grade 

'0' on that date. The fixing of 1-1-1976 as 

the date for determining combined seniority 

would make many of the officers recruited in 

Grade 'A' for Group I senior to several officers 

recruited in Grade~ for Group II much earlier. 

A similar comparison can be made from the 

following table which shows the comparative 

1 
12 
13 

3 
-

3 

2 

2 
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posi tion occupied by t he same set of officers in 

Grade 'e' and above, in Groups I, II and III as 

on the 1st January 1970 (the date suggested by 

the two members) and 1st January 1976 (the date 

suggested by the Chairman). 

Number as on 
1-1-1970 

(1 ) 

Grade tD' 

Group I 18 

Group II 22 

Group In 20 

Grade te' 

Group I 46 

Group II 46 

Group ill 60 

Grade 'B' 
Group I 140 

Group II 169 

Group In 187 

Pre sent ::positi on (i. e. on 
1-1-1976) of the officers 

in column (1) 

1: 
8 

5 

(2) 

E D -
10 

10 7 

17 3 

5 41 

- 46 

- 48 

e -

12 

19 64 

4 110 

102 

B -

57 

55 

85 

This table will indicate the comparatively rapid 

promotion which the officers in Group I had over 

the period. It has been made clear in this 
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connection by the two members that it is not as 

if the officers in Group I made only good their 

position which they had lost vis-a-vis what the 

officers in Group II and III gained in earlier 

years. For example, if the position of the set 

of officers in Grade 'D' mentioned above is 

analysed it would be seen that the concerned 

officers in Grade 'D' in Groups II and III were, 

by and large, comparatively senior to their 

counterparts in Group I, even when their length 

of service in the lower grades, vis., Grades '0' 

and 'B' is taken into account. Taking 1-1-1976 

as the date of combined seniority would only mean 

perpetuation of the advantages gained by rapid 

promotion by officers in Group I, denying the 

officers in Groups II and III even the normal 

promotions which would accrue to them in their 

own Departments on the basis of the existing 

groups. 

The members representing Groups II and 

III have thus come to the conclusion that there 

is no question of 'equating of benefits' if 

1-1-1976 is adopted as the relevant date for 
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fixing seniority. Onthe contrary, such a step, 

according to them, will not only perpetuate 

existing benefits, but will also ensure further 

benefits to senior officers of Group I who have 

already gained very much more compared to their 

counterparts in other Groups. As against this, 

it has been urged by the two members that if we 

combine seniority on 1-1-1970, While there may 

be slight improvement in the position of seniority 

of some of the officers in Groups II and III, the 

position of seniority of these officers recruited 

in Group I in 1950 or later will continue to be 

better than of those recruited in Group II in 

1949 and better still than those who joined 

Groups II and III simultaneously. It is in this 

context that they have said that the date 1-1-1970 

suggested for determining seniority is a compromise 

date for, even on this basis, a fair section of 

officers in Group I, but not all of them, will 

continue to retain the advantage they have gained 

over the officers in Groups II and III. 

4.17 In paragraph 4.10(b), mention is made of 

the rights acquired by officers under Regulation 
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28 of the R.B.I. Staff Regulation. It is 

submitted that, while this can be construed 

as giving a right to continuance in the post 

occupied prior to 1-1-1976, it cannot be said 

to confer any automatic claim or right to 

promotion to higher grades. In fact, the bank 

has changed the basis of determining the 

seniority and also the seniority of officers in 

Grade A in respect of persons who were in that 

grade even prior to 1-1-1970. The stipulation 

regarding provisional character of promotions, 

etc. after 31st December 1975 has only limited 

practical significance. There would be only a 

relatively limited number of officers who have 

been promoted after 31st December 1975 and who 

would thus be governed by these stipulations. 

In any scheme of combining seniority, not only 

those officers promoted after 31st December 1975 

but also those promoted prior to the 1st~anuary 

1976 would be affected. These latter category 

of officers are not governed by these stipula

tions and hence it cannot be said that because 

these stipulations came into force from 1st 

January 1976, the seniority needs to be combined. 
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only from that date. Further, whatever scheme 

of seniority is drawn up and to whatever date 

it may relate, officers cannot be prevented from 

going to Courts of Law to challenge the Bank's 

decisions. The decision to combine seniority 

on any particular date should not be influenced 

by threats, expressed or implied, of challenges 

in Court. Several decisions of the Bank, 

including those on questions of seniority, have 

beec challenged in the past and some of these 

issues are still pending before Courts but that 

has not deterred the Bank from implementing those 

decisions. 

4.18 Further, officers getting quicker 

promotions to higher grades in Group I under the 

existing group systems in their own group, although 

junior to their counterparts in other groups, is 

a situation which the seniors in Groups II and 

III are already facing. But it will be extremely 

unfair if these officers have to work UDder their 

erstwhile juniors in the same Department. This 

will largely be the case if seniority is combined 

as on 1-1-1976 and wi 11 affect the morale and 

efficiency of the affected officers adversely. 
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It has also to be noted that the Bank 

has already combined the seniority of officers 

in Grade 'A' as on 1-1-1970 (and of officers 

promoted to Grade 'B' after that date) on the 

basis of the total length of service in Grade 'A', 

including officiating service of short spells, 

both for confirmed and officiating officers. 

This principle bas also been recommended by our 

Committee for combining the seniority of officers 

in Grade 'C' and above not only because it is 

logical but also because it will secure unifor

mity. The two members firmly believe that it was 

the 1nten tion of the Bank in setting up this 

Committee that it should devise a scheme for 

combining seniority of officers in Grade 'C' 

and ab ove in a manner which takes into account 

the comparative inter-group seniority of the 

officers. They have urged that if seniority is 

to be combined on the basis of the existing 

position of the officers as on 1-1-1976, the 

Committee will not be taking adequate note of 

its terms of referenc e, but wi 11 merely be 

recommending a course of action which could have 

been done without the appoint.men t of a Committee. 
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The logical outcome of the argument that if 

seniority is combined on any dat~ other than 

1-1-1976, such a scheme would have greater 

chances of being challenged in a Court of Law 

and, therefore, unacceptable will be that the 

Committee is left with no choice in the matter 

and will have necessarily to recommend 1.1.1976. 

Obviously, such an argument cannot be accepted. 

The two mewbers strongly feel that so long as it 

is ensured that the scheme is just and fair we 

should not be afraid of challenges in a Court of 

Law. 

4.19 It has been argued that a far back date 

such as 1.1.1970 will have the disadvantage of 

having to rewrite the record of each officer for 

the past 6 years. This is a very exaggerated 

view. The two members do not forsee any major 

difficulty in combining seniority on 1.1.1970 

because the secretariat of our Committee has 

already compiled a tentative list on this basis. 

They have observed in this context that the Bank 

has taken up the task of combining seniority of 

officers in Grade 'A' with reference to 1.1.1970. 

The number of such officers is much larger than 
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those in all the other grades put together. If 

the Bank can tackle the problem of such a large 

number of officers and combine the seniority 

with reference to a back date there is no point 

in arguing that this cannot be done in the case 

of a much smaller number of officers. 

4.20 The two members have next referred to 

the recommendation of C.R.C. that mobility and 

inter-changeability may be introduced in respect 

of grades A and B within a period of three years 

from the date of acceptance of its recommendations 

and in respect of Grade C within a period of 

five years from such date. This recommendation 

in their opinion may apply mutatis mutandis to 

higher grades i.e. Grade D and above. 

The Bank introduced combined seniority as 

on 1.1.1970 for officers in Grade A as on that 

date and have regularised promotions to Grade B 

which have taken place after that date on the 

basis of the 90mbined list. The Bank has also 

taken up the question of combining seniority of 

officers in Grade 'B' promoted to that grade 

prior to 1.1.1970 on the same basis as in the 

case of officers in Grade A. Thus it can safely 
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be presumed that the intention was to consider 

the seniority of A and B grade officers with 

reference to 1.1.1970 as recommended by C.R.C. 

The two members have mentioned this since some 

of the officers in Grade 'c' and some even in 

Grade 'D' as on 1.1.1976 were officers in Grade 

'B' as on 1.1.1970. Another factor which has to 

be taken note of is that these are the officers 

who have quite a long period of service ahead 

of them. Any recommendation which our Committee 

makes should take into account the legitimate 

aspirations of these young officers who are the 

future senior executives of this Bank. In this 

context, they strongly feel that by combining 

seniority as on 1.1.1976 and not on 1.1.1970 we 

would be ignoring the legitimate interests of a 

large number of young officers in Grade 'C', in 

particular. Had the seniority of officers in 

Grade 'B' promoted before 1.1.1970 been combined 

Simultaneously with those promoted to that Grade 

after 1.1.1970, the position of these officers 

(including those now occupying positions in 'C' 

or 'D' grades) would have been far different from 

the position in the combined seniority now 
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contemplated by the Chairman. Combining seniority as 

on 1.1.1970 for all officers would, apart from 

ensurins uniformity, give no room for any wide 

variations. 

4.21 They have also referred to the strong 

feelings voiced by the staff in Groups II and 

III that the process of combining seniority bas 

been done by such stages as to make it favourable 

to one particular Group viz. Group I. While they 

feel that there could not have been a~ such 

intention, the fact remains that the net result 

of the exercises done so far has been largely in 

favour of Group I. By combining seniority of 

officers in Grade 'A' as on 1.1.1970 the largest 

section of staff no doubt benefited, but they 

belonged to Group I. The balance of advantage 

in so far as officers in Grade 'B' and above are 

concerned has also been in favour of Group I. 

The delay in the preparation of a combined 

seniority list of officers who were in Grade 'B' 

as on 1.1.1970, as recommended by C.R.C. has 

again been operati.ng to the advantage of Group I. 

Combining seniority as on 1.1.1976 would, apart 

from not doing justice to officers in Groups II 
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and III, in the ultimate analysis would mean that 

the whole scheme of combining seniority will go 

largely in favour of staff in Group I. The two 

members are, therefore, of the view that seniority 

of officers in all grades i.e. 'A', 'B'. 'e', 'D', 

'E' and 'F' should be combined on one Single date 

i.e. 1.1.1970. If seniority is combined as on 

1st January 1970 as envisaged by them, the result 

would be that 10 officers in Grade 'E' on 1st 

January 1976 should be in Grade 'F', 34 officers 

in Grade 'D' should be in Grade 'E' and 45 officers 

in Grade '0' should be in Grade 'D' (all these 

officers belong to Groups II and III). This will 

not only show the extent of imbalance in these 

two groups vis-a-vis Group I but would also mean, 

if seniority is combined as on 1.1.1976, that 

these 89 officers will rank junior for all time 

to come to their counterparts in Group I who were 

their juniors even prior to 1970. 

4.22 For the various reasons mentioned above, 

the two members representing Groups II and III 

have strongly recommended that 
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(i) The seniority of the officers may 

be combined as on 1.1.1970. 

(ii) The officers may continue to be in 

the grade they occupied as on 1.1.1976, 

but their further promotions to the 

higher grades will depend on their 

seniority on the basis of the combined 

seniority as on 1.1.1970. 

(iii) The position of officers who ought 

to have been in a grade higher than 

what they were occupying on 1.1.1976 

may be regularised on the basis of the 

vacancies occuring after that date. 

(iv) All promotions after 31.12.1975 may 

be made/regularised on the basis of 

the seniority list prepared on the 

basis as indicated above. 

4.23 They have recommended that those officers 

who are found, on the basis of combined seniority 

as on 1.1.1970, senior to some who may be working 

in higher grades, may be promoted to the concerned 

higher grade only against future vacancies. Thus, 

in course of time, all those who would be senior 

would be absorbed in higher grades. However, they 
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have added that most of the officers who have 

been denied promotions because of separate 

seniority lists, belong to Groups II and III. In 

order to ensure justice to these officers, they 

have urged that the posts held by these officers 

may be temporarily upgraded. In this temporary 

upgradation, while the total number of posts in 

Grade '0' to 'F' will remain the same, the 

strength in each grade will temporarily vary. 

There are about 89 such officers whose posts may 

need to be upgraded. The financial burden of 

such an upgradation would be insignificant as 

the total additional expenditure to the bank would 

be only b.?5,OOO per month. This marginal 

increase in expenditure would satisfy most of 

those who have been denied promotional opportu

nities, without in aQY way affecting those in 

Group I who have already got their promotions 

earlier. The only argument which may be put 

forward against this suggestion is that upgradation 

of such a number of posts may not be functionallY 

justified. All that the two members should like 

to mention in this context is that in the peculiar 

circumstances of the case when a much needed 



-: 62 :-

reform has to be brought, such arguments lose 

their force, particularly when it is remembered 

that the total elpenditure involved would be 

only about ~.75,OOO/- per month and also 

considering the amount of goodwill which such a 

measure will generate among the officers who have 

put in long years of service in the Bank. 

4.24 In view of these opposite views, the 

Committee members agreed to differ on this issue 

and decided to place their respective points of 

views (as indicated above) leaving it to the Bank 

to take an appropriate decision. The Committee 

regrets that all its efforts to bring about 

unanl.mity on the material date wi th reference to 

which the combined seniority is to be determined, 

did not bear fruit in ~ite of prolonged 

discussions. This explains to a considerable 

extent the delay in the submission of the Report. 

4.25 The Committee recommends that soon after 

the common seniority lists are drawn up on the 

basis decided by the Bank, measures should be 

initiated for regularising provisional appointments 

in Grade 'C' and above made since 1st January 1976 



-: 63 :-

on the basis thereof, and future promotions 

made on the basis of the common seniority 

lists. However, where this invo 1 ves transfer 

of officers from one Group to another, it 

should be aone in a phased and gradual 

manner so that operational ei'ficiency is not 

affected. 
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v 

Measures for iDtroductioD of 
CommoD SeDiority and Inter

Group Mobility 
------

5.1 Once the combined seniority lists for the 

officers in the various grades are drawn up, the 

Deed for movement of officers between the different 

groups will naturally arise. The movement of the 

officers has to be arranged iD such a way that 

the smooth working of the Bank is Dot impaired in 

any way and the specialisatioD built up iD the Bank 

is retained. 

5.2 The movement of officers from ODe group 

to another should be oDly gradual. Each group has 

its OWD specialisation and at senior levels 

('D' and above) where the number of posts is very 

limited particularly at branch offices of the Bank, 

movement of even ODe officer and his replacement 

by an officer from another group may pose problems. 

It is, therefore, suggested that placement of 

officers should receive the highest cODsideration. 
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5.3 In dealing with the officers who are to be 

promoted and in deciding who should be posted to 

which group, all factors should be taken into 

account, for instance, the age of the officer, his 

previous background, his overall efficiency, the 

responsibility attached to his post. In the 

postings of officers, persons who have to retire 

within 3 to 4 years of service in the Bank may be 

ordinarily left undisturbed. This is necessary 

because it may not be worthwhile to train them in 

other departments as the Bank would not be able to 

take full advantage of this training and the officers 

concerned may be more useful in their own departments. 

It is not being suggested that such officers should 

be denied the benefit of promotions. The idea is 

that as far as possible these officers may be 

retained in their respective departments and younger 

people moved out. Care should be taken that an 

officer in grade 'C' and above, when posted to a 

particular group, should ordinarily be allowed to 

continue in that group for a reasonable length of 

time. Frequent movement of officers from one group 
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to another should be avoided as this may not be 

conducive to efficient functioning of the departments. 

5.4 We attach very great importance to the placement 

of officers after the introduction of common seniority. 

The success of the whole scheme of combined seniority 

would depend on the manner in which postings and 

transfer of officers from one group to another are 

handled. Greatest co-ordination in these matters 

between the different groups must be brought about. We 

thererore propose that all transfers and postings from 

one group to another for officers in grades 'c' and 

above should be looked after by a senior level committee 

of Chief Manager, Chief Officer, D.B.O.D. and Chief 

Officer, A.C.D. and the Chief Officer (Administration 

Group I) recommended by us. 
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VI 

Training Programmes for Officers 

6.1 Our Committee bas to suggest a suitable 

training programme or programmes incorporating 

appropriate appraisal measures, for the officers in 

Grades 'A' and 'B' who are already covered by the 

common seniority scheme and are likely to be posted 

to o~her departments so that they are properly 

equipped to discharge their duties in "the new depart-

mente The Committee is also required to suggest a 

suitable training programme or programmes including 

an appropriate re-appraisal system for officers in 

higher grades, who may be posted to other departments 

consequent to the introduction of combined seniority 

and inter-group mobility. 

6.2 The Committee has examined this aspect at 

some length and has observed that the following 

training programmes are presently conducted by the 

Bank for Officers in grades 'A' and 'B' 

(a) Staff Officers Development Programme 

(b) Inspecting Officers Programme 

(c) Credit Management Programme 

( d) 1!'orei:J'n Exchanaoe Proaoramme 000 

(e) Inter-mobility Course 
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6.3 The above courses aim at (a) improving 

the perspectives and supervisory skills of the 

participants by understanding the principles and 

practices of management and behavioural sCiences, 

(b) imparting knowledge on sound banking practices, 

statutory proviSions, etc. (c) giving the partici

pants an outline of the modern techniques of term 

lending and working capital maDElgement and 

(4) explaining to them the various aspects of 

foreign trade, foreign exchang e operations, Exchange 

Control r:.egulations, etc. and (e) affording an 

opportunity to understand the working of all the 

groups to those who have not worked in them. While 

the programme at (a) is g,enerally information 

oriented, the other four programmes are of a 

functional nature. Some Officers in Grade 'B' are 

also deputed to the 'Central Banking Courses' 

(ordinarily meant for Grade 'c' Officers) to acquaint 

the participants with the latest developments in 

the economic environment and help them to appreCiate 

the functions and working of the Central Bank in 

the context of economic developments. 
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6.4 The representatl.ves of various department s 

whose views were ascertained by the Committee as 

to the adequacy of these training courses and also 

of the Officers who had actually undergone training 

have been of the view that these courses are playing 

a very useful role in thel.r functional operations 

and the management of human resources in the Bank. 

As the teaching is largely by Lectures, it helps 

the officers in ge~ting more theoretical knowledge 

and l.S providing all the basic knowledge that ~s 

essential :t"or delong the work efficiently. There 

loS, however, greater need for continuous training 

l.n view of the challenging and vary1.ng tasks that 

are entrusted to the Bank. The Train~ng Section/ 

Training Colleges of the Bank already keep th1.s 

in view and revise the course contents/introduce 

new courses to cater to the changing needs from 

time to time. Our Commlttee is, therefore, of the 

view that no changes are necessary at present in 

the existing training facilities and the institu-

tional courses as listed above which are available , 

to the Officers in Grades A and B. 
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6.5 While these training facilities have 

been extremely useful in imparting theoretical 

knowledge, they have not equipped the Officers 

fully in their day-to-day work in the new 

departments to which they are posted. Although 

Central Office have authorised the specialised 

departments to provide on-the-job training for 

6 to 8 weeks, in addition to the institutional 

courses to Officers who are newly posted to 

their depar~ments, even this practical training 

is not considered to be adequate. In fact, the 

Heads of the departments whom the Committee met 

have expressed the view that longer on-the-job 

training is very necessary for the Officers to 

enable them to discharge their duties efficiently. 

The Staff Officers Association has also stressed 

the need for imparting on-the-job training to those 

who are promoted to Grade 'B' and posted to a new 

department. Our Committee recommends that in the 

case of newly promoted officers in Grades A and B 

who are posced to a Group other ~han their own, on

the-job training should be given for a period of 3 

to 6 months before they are asked to take up duties 

relating to a post independently. as far as possible, 
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the on-the-job training should be given in 

continuation oftihe Mobility 'rraining Course 

attended by an Officer. A systematic training 

programme should be drawn by each department for 

this purpose. ~his should consist of a quick 

round of the various important sections in the 

new department followed by an intensive understudy 

of the section/desk in which the officer has to be 

in~tially posted. During the training period, the 

officer may be treated as supernumerary to the 

sanctioned strength and for this purpose sufficient 

number of training reserve posts may be sanctioned 

in each grade to the different departments as 

recommended ~n paragraph 6.9 be~ow. This recommenda

tion also app~ies to those officers who are transferred 

from the specialised departments to the operational 

departments on the general side. ~n the Agricultural 

Credit Departmen~, a suitable training programme on 

the lines recommended above ~s already in operation. 

The same may be adopted by other departments with 

suitable modifications wherever considered necessar,y. 
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6.6 It is not possible to lay down any 

UD~form duration for the Ob-the-job training 

required for more sen~or off1cers say, confirmed 

Staff Officers ~n Grades 'B' and 'C' ~n view of 

the varying nature of the work in different 

departments. However, consider~ng ~hat all the 

Officers concerned have completed a number of 

years serv~ce in the BanK and have been 

theoretically well equipped, the on-the-job 

training maybe for 3 to 4 months including the 

period of under-study of inspections in the case of 

those Officers from Group I who are posted to DBOD 

and ACD, and to 6 weeks in the case of Officers of 

Groups II and III who are posted to a department in 

Group I. 

6.7 As regards the training programme for 

Officers in higher grades i.e. 'D', 'E' & 'F' who 

may be posted to other departments consequent to 

introduction of combined seniority and inter-group 

mobility the Committee is of the view that it is not 

necessary to iwpart any detailed on-the-job training 

in the new department as all of them are comparatively 

senior persons who have been occupying responsible 

positions in the Bank for quite sometime. These 

Officers are usually required to attend 
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(a) Central Banking Course 

(b) Central Banking (Advance) Course. 

While these courses have proved useful, it is 

felt that it will be necessary to arrange for a 

policy orientat~on programme, encompassing the 

fUDction~ng of the Bank as a whole. for the 

Uff1cers in Grade 'D' and above. Such a course 

should aim at acquainting the participants with 

the broad policies and procedures and specialised 

aspects wh~ch are followed in the different depart

ments. ~t may so happen that an Officer of a 

particular group needs DO 'po~icy orientation' 

tra1Ding in the work of h~s own department. However, 

~n view of the difficulties that will arise in 

mak~ng the needed forecasts and ~n sp~itt~ng the 

programmes uhe only alterDat~ves ~s to ~ra~n all the 

Officers who are in Grade 'D' and above. Considering 

that all the ufficers wi~l have some experience of 

the general working of the BanK, the course may be 

l~mi ted to a period of four weeks. lL t should be 

ensured ~hat the ~ra1nees are deputed strictly on 

the basis of seniority and on completion of training, 

they are, as far as pOSSible, posted to a group other 

than the group to which they belong. In selecting 

the trainees, those who _.:are above 5~ years in age 

may be omitted as they are not likely to be 

transferred on promotion. 
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6.8 The CRC had examined the question of 

training facilities to the Officer staff and 

had recommended that a prerequisite for a 

successful training is for each department to 

prepare a job profile ror each of their 

sections and identify the skill and knowledge 

required for the various level of Officers. 

We recommend the preparation of job profiles 

by every department for ~he benefit of the 

trainees. For dOing this work on a scientific 

and uniform basis, the Management Services 

Division may be requested to prepare detailed 

guidelines for the departments. Built-in 

arrangements should also be prescribed for 

keep~ng the profiles up-to-date. 

6.9 Central Uffice have already authorised 

the offices to fill up vacancies caused by 

deputation of officers for attending the 

training courses. lt has been represented by 

the departmental heads that Lt is not possible 

to ~mpart the on-tne-job training within the 

sanctioned strength. In the Agr~cultural Credit 

Department, the on-the-job training is being 

provided at the cost of normal work. Our Committee 

feels traLnLDg reserve posts are necessary and 
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therefore recommends sanction of trainLng reserve 

posts in Grades 'A' and 'B' for providing on-the-job 

training up to !O per cent of the sanctioned strength 

so that the training programmes can De implemented 

successfuLly. We also recommend that every department 

should designate a fairly SenLor uff~cer ~not be!ow 

the rank of an Ufficer in Grade 'C') as ufficer Tutor 

to gULde the trainees and to generally supervise the 

training arrangements. Similar UffLcer Tutors sho~d be 

appointed at each office with a view to co-ordinate 

and supervise the work there. It may also oe ensured 

~hat the Ufficers under training are not transferred 

during the period of training and on completion of the 

trainLng they should remain in the department where 

~hey nave received traLnLng at least for a period of 

three years unLess ~n the meanwhile, theLr transfer is 

necessitated oy theLr promotion to a higher grade. 

6.1U The CommLt~ee also recommends that a Standing 

CommLttee may De formed under the Manager (Training) to 

co-ordinate and gu~de the detaLled implementation of the 

job training programme. Besides the Manager tTrain~ng) 

the Committee may consist of the representatLves of the 

various groups and an ufficer from the Staff Section. 
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VII 
tichemes for inter-group mob~l~ty of 
Ofr~cers ~n ~rades 'A' and 'B' introduced 

by ~he HanK - Rev~ew of Progress 

7.1 The terms of reference reqUire our 

ComlIl1ttee "to review the progress made so far 

in the introduction of combined seniority and 

inter-group mobility of officers in Grades 'A' 

and 'B t of the Bank and to suggest measures for 

expediting the process". 

7.2 It will be recalled that, among other 

issues, the Cadre Review Committee was required to 

examine 

(a) the existing composition of the 
various cadres of Officers having 
due regard to the need to provide 
reasonable prospects of increments 
and of promotion and also to ensure 
such degree of interchangeability 
as administrative efficiency and 
the exigencies of the Bank's 
service demand; 

(b) the manner in which appointments 
were then made to posts in the 
cadres of Staff Officers Grades I 
and II (corresponding to Officers 
in Grades 'B' and 'A'), having due 
regard to the need for introducing 
from time to time a reasonable 
proportion of new blood by direct 
recruitment from the open market 
as well as from among personnel 
already in the service of the 
Bank; and 
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(c) the policy including the ratio 
relating to promotion to the cadre 
of Staff Officers Grade I from 
Staff Officers Grade II (Direct 
Recruits) and Staff Officers 
Grade II promoted from Class III. 

t:Paragraph 1.13. p~es 15/16 
of the CRC Report_' 

7.3 Pending the CRC's recommendations on 

these issues and the Bank's decisions thereon, 

the Bank had decided that the then existing 

procedure regarding promotions. etc. should continue 

so that the Bank's work was not affected in the 

meanwhile. Certain steps were,'however, taken to 

see that the time taken in this respect did not 

affect the interests of the Officers adversely. 

Thus, all promotions from Grade 'A' to Grade 'B' 

w~re allowed to be continued on the then existing 

group-seniority basis but all such promotions since 

1st January 1970. were to be specifically made on a 

purely temporary and provisional basis without 

conferring any rights on the Officers concerned as 

to seniority or continuance in the bigher grade. 

All such promotions were to be regularised in due 

course in accordance with the Bank's decision 

on the CRC's Report. 
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7.4 The CRC submitted its report in October 

1972. The recommendations on the above issues, 

as contained in Chapters 12 and 13 of the Report, 

were broadly as under : 

(i) One third of the Officers in 
Grade 'B' may be recruited 
direct and the remaining two
thirds of the posts be filled 
by promotion from Grade 'A'. 

(ii) For filling up the vacancies by 
promotion, the Services Board may 
be requested to prepare each year 
a 'Select List' of Offioers from 
the grade below on the basis of 
their confidential records of 
performance, interview and such 
other tests as the Board may think 
fit for the purpose. The names 
in the 'Select List' may be 
arranged in the order of seniority. 

(iii) Mobility and interchangeability 
may be brought about at the level 
of Officers in Grades 'A', 'B' and 
'C' in suitable stages. Such 
mobility and interchangeability 
may be introduced in Grade 'A' 
and 'B' within a period of three 
years from the date 0+ acceptance 
of the Committee's recommendations 
and in respeot of Grade 'C' within 
a period of five years from suoh date. 

(iv) Common seniOrity lists should be drawn 
up as soon as possible in each Grade 
in which it was proposed to bring about 
mobility and intere.hangeability. Separate 
seniority lists should be drawn up for 
specialised groups suoh as Economists, 
Statisticians, Lawyers, Engineers and 
persons recruited for other specialised 
jobs who may be left out of the common 
aeniori ty list. 
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(v) The date of entry (either by 
promotion or direct recruitment) 
by the Officer in a grade in a 
continuous officiating capacity 
should be the basis for drawing 
up the common seniority list. 

(vi) In view of the fact that the ratio 
of 3 Promotees : 1 Direct Recruit 
for promotion to Grade 'B' wbich 
was then in existence, was 
introduced provisionally and 
subject to review with effect 
from 1st January 1970, the 
principle now proposed by the 
Committee be applied from the 
same date and all promotions to 
Grade 'B' made from 1st January 
1970 be regularised on that basis. 

(vii) The recommendations may apply 
mutatis mutandis to the higher 
Grades i.e. Grade 'D' and above 
but the introduction of mobility 
and interchangeability at these 
levels was left to the Bank 
taking into consideration the 
exigencies of each situation. 

le's deci-7.5 The CRC's recommendations regarding introduc-
IlS on 
's tion of common seniority and mobility and interchange-
ollIIlenda-
~ ability in Grades were accepted by the Bank with some 

modifications and detailed instructions were issued 

in this respect vide Administration Circular No.15 

dated 22nd May 1974,. The scheme of arrangements 

broadly envisaged introduction of common seniority 

in respect of Officers who were in Grade 'A' 

(including those promoted to Grade 'B' on a provisional 
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basis since 1st January 1970) as on 1st 

January 1970. the others continuing to be 

covered by their group-wise seniority. To give 

effect to this arrangements, it was decided to 

prepare common seniority lists of all officers 

in Grade 'A' (including" those promoted to Grade 'B' 

on a provisional basis since 1st January 1970) as 

on 1st January 1970 and regularise the provisional 

promotions to Grade 'B' therefrom on the basis of 

seniority-cum-suitability. For higher grades it 

was decided that the existing Group seniority 

system be allowed to continue for those appointed 

to Grade 'B' prior to 1st January 1970 or in the 

higher grades and get thinned out with the passage 

of time. It was also decided to have 'Swap' 

transfers of officers in Grade 'C' between the 

Groups and, after sometime, of 6fficers in Grade 'D' 

on a trial basis to see how far the inter-mobility 

was practicable in these grades without impairing 

the operational efficiency. 

7.6 The Combined Seniority Scheme as detailed 

in the Administration Circular referred to in the 

preceding paragraph covered more than 3,000 officers 

in Grade 'A' and 'B' (as on 1st July 1974) including 
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normal promotees, optees, selectees, etc. and 

merging of their seniority and regularising 

the appointments in Grade 'B' made on a provisional 

basis since 1-1-1970 on the basis thereof, was a 

highly complex and time-consuming job. With a 

view to causing least dislocation in the office 

efficiency and avoiding any large scale reversions 

of the provisional appointees in Grade 'B' who were 

comparatively junior in the combined seniority list 

but bad been officiating on a provisional basis 

for quite sometime, the process of regularisation 

had to be only gradual and in stages. To this 

end a phased programme was drawn up as under : 

Phase I: 

Preparation of separate all-India 

combined seniority lists of 

(i) all promotee Officers in Grade 'A' 
confirmed prior to 1st January 1970 
on the basis of their total length 
of service in Grade 'A' (List I) 
subject to maintenance of their 
inter-se seniority I 

and 
(ii) all Direct Recruits in Grade 'A' 

appointed/selected prior to 1st 
January 1970, on the basis of the 
ranking accorded to them by the 
Selection Board, subject to subsequent 
supersessions, if any (List II). 
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Phase II I 

(i) On the basis of the above lists 
preparation of separate all-India 
Combined Seniority Lists of Promotees 
and Direct Recruits who were officia
ting in Grade 'B' (including those 
who were found suitable for promotion 
by the Services Board under the 
'Select List' Scheme) after taking into 
account the supersessions, etc. at the 
time of their promotion; and from the same, 

(ii) Preparation of a Combined Seniority 
List of Officers in Grade 'B' (from 
the above lists) by merging them in 
the ratio of 3 Promotees : 1 Direct 
Recruit. the position of the selectee 
being suitably incorporated in this 
list as detailed in paragraph 3 of 
Administration Circular No.15 dated 
22nd May 1974. 

Phase III : 

Preparation of the Combined Seniority List 

of Promotees and Direct Recruits in Grade 'A' 

confirmed/selected after 1st January 1970 (List III) 

in two parts. as under: 

(i) Those appointed to Grade tA' prior to 
1st September 1971 i.e. the date upto 
which the clerical etc. employees 
attached to various departments in the 
same office had separate seniorities; and 

(ii) Those appointed to Grade 'A' from 
1st September 1971 onwards. 
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Phase IV 

Preparation of the seniority lists of 

Officers in Grade 'A' attached to the Cash 

Department (Assistant Treasurers/Deputy Treasurers) 

and in Grade 'B' attached to the 89~cialised Depart

ments, e.g. Economic Department, technical personnel, 

etc. who had been kept out of the Combined Seniority 

Lists referred to above. 

?? Apart from the fact that the common seniority 

and inte~departmental mobility were to be introduced 

slowly so as to minimise dislocation in the Bank's 

work, the Scheme encountered various handicaps from 

time to time. Soon after the issue of Administration 

Circular No.15 dated 22nd May 1974, the Staff 

Officers' Association represented against almost 

every decision contained in the circular and sought 

negotiations with the Bank on the same. Considerable 

time was taken in these discussions and arriving at 

the final view. The Scheme waS also challenged on 

different grounds under; writ petitions filed by 

our Offic ers at Delhi and Karnataka High Courts. 

The writ petitions (excepting the writ petition 

filed in the Karnataka High Court which has since 

been dismissed) are still pending, but the Delhi 

High Court has allowed the Bank to proceed with 

the Scheme subject to its final orders. There 
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were also a large number of individual and joint 

representations from the Officers particalarly 

against the basis adopted for the merger of 

seniority viz •• length of service in Grade 'A' 

subject to inter-se seniority in the respective 

office/department/zone. The Officers' Association 

had also taken up the various issues in this 

connection which had to be suitably examined and 

dealt with. Besides, certain Officers in Grade 'B' 

who were earlier advised not to go for selection 

against expansion posts represented against ·their 

seniority placements and their positions had to be 

revised after a good deal of deliberations. including 

a reference to the Reserve Bank of India Services 

Board. 

ew of 7.8 The Combined Seniority Lists of Officers 
ress 

confirmed/directly recruited in Grade 'A' prior to 

1st January 1970 (Lists I and II) as contemplated 

in Phase I has since been finalised after conSidering 

the representations/objections etc. of the Officers 

concerned. The Combined Seniority Lists of Grade 'B' 

Officers as contemplated in Phase II above have also 

since been prepared and circulated amongst the 

Officers for objections etc. The Combined Seniority 
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List of Promotees and Direct Recruits in 

Grade 'A' confirmed/selected after 1st January 

1970 and upto 1st September 1971 (List No.III

Part I) as contemplated in Phase III bas also 

been finalised after considering the representa

tions/objections received in this behalf. A 

supplemental List (List No.III - Part II) of 

Grade 'A' Officers, appointed after 1st September 

1971 has since been prepared and notified for 

objections etc. This list is expected to be 

finalised after the representations have been 

considered. As regards Phase IV of the work, the 

Bank decided that out of the various categories 

of Grade 'A'/'B' Officers kept out of the 

Combined Seniority List, separate seniority lists 

need be prepared of only in respect of the Assistant 

~reasurers and Deputy Treasurers (in Grade 'A' 

attached to the Cash Department) and Research Officers 

(in Grade 'B' attached to Research Departments) the 

seniority lists of other specialised officers being 

already available. The list of Assistant Treasurers/ 

Deputy Treasurers has since been notified for examina

tion by the Officers concerned and submission of 

objections if aoy. Simultaneously, a scheme bas 

been worked out in consultation with the Staff 
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Officers Association and the Services Board 

for selection of the qualified Assistant Treasurers/ 

Deputy Treasurers for promotion to Grade 'B' posts 

in the main stream of Grade 'B' Officers. The work 

in connection with preparation of seniority list of 

Research Officers has also been taken up. Thus, the 

work indicated in Phase I to IV is more or less 

progressing satisfactorily. 

7.9 Action has also been taken in respect of 

the followiDg items of work as a further phase in 

the course of introduction of Combined Seniority 

(a) A select list procedure has been 
drawn up and finalised in consulta
tion with the Reserve Bank of India 
Services Board for promotion of 
Grade 'A' Officers to Grade 'B'. 
On this basis the Services Board 
had last time prepared, a 'Select 
List' containing the names of more 
than 200 officers considered suitable 
for promotion. The list has been 
utilised for meeting the fresh 
requirements of the Grade 'B' officers 
and regularising the existing provi
sional apPointments in Grade IB' to the 
extent possible. The Board has since 
taken up preparation of the second 
'Select List' to be operated after the 
first list is exhausted. 
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(b) Pending finalisation of the Grade 
'B' List, the Bank has confirmed 
about 180 officiating officers 
in Grade 'B' with more than 4 
years officiating service and 63 
selectees in Grade 'B' on completion 
of 2 years service as on 1-4-1975 on 
an ad hoc basis without a~ right as 
to seniority. 

(c) A separate 'Select List' procedure 
has been drawn up for normal 
promotions to the ~osts of 
Research Officers (in Grade 'B') 
in the Economic Department and 
Department of Statistics, in 
consultation with the Departments 
concerned and the Reserve Bank of 
India Services Board. The Services 
Board has since taken up the prepara
tion of a specialised panel under 
this scheme. 

(d) A separate scheme has been drawn 

7.10 

up for the transfer of the Private 
Secretaries and Treasurers in Grade 'B' 
in the main stream of the Grade 'B' 
officers. 

We understand that efforts are being 

made to introduce common seniority and inter 

mobility in grades 'A' and 'B' with the least 

dislocation in the working of the various departments 

and causing the minimum number of reversions. 

7.11 The Cadre Review Committee had recommended 

vide paragraph 5(4) above that mobility and inter

changeability should be introduced in Grades 'A' 

and 'B' within a period of three years from the date 

of acceptance of the Committee's recommendations. 
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The Bank has, however. introduced common seniority 

only in respect of Officers who are in Grade 'A' 

as on 1-1-1970. In respect of 'B' Grade Officers, 

the existing Group Seniority System was allowed to 

continue. 

However, it was subsequently decided by 

the Bank to evolve a scheme for introducing common 

seniority and inter-group mobility even among officers 

promoted/appointed to Grade 'B' prior to 1-1-1970. A 

detailed scheme was drawn up for the purpose but as 

the present Committee was set up in the meanwhile to 

examine the question of introducing common seniority 

in higher grades, it was decided to hold over the 

scheme till the Committee's recommendations were 

available so that a uniform system could be followed 

in this respect. 

7.12 Introduction of any scheme of inter-mobility 

is a complicated task. The progress made in this 

behalf so far has been satisfactory. In this context, 

we would like to emphasise that in bringing about 

mobility in the higher grades, the Bank would be well 

advised to keep in view the fact that mobility can be 

successfully i.ntroduced without dislocating operational 

efficiency only if it is introduced on a selective basis 
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and in a gradual and phased manner, say over 

a period of two or three years. Frequent 

movement of the same Officer from department 

to department should be avoided. 
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VIII 

Department of Administration 
and Personnel - Re-organisation 

8.1 The All-India Reserve Bank ~fficers Associa-

tion and the Officers in Groups II and III have 

represented before the Committee that Group I has an 

added advantage in matters relating to personnel 

because the Department of Administration and Personnel 

(DAP) which deals with the policy and decision-making 

processes connected with the careers of Officers 

belonging to all the Groups, is a part of Group 1. 

They have, therefore, suggested that DAP should be 

separated from Group I and should be manned by Officers 

from all the Groups. 

8.2 The same question was examined by the CRC 

and they had finally recommended that DAP should be 

(i) accessible to all persons in the Bank and (ii) manned 

by persons with specialised qualifications and experience 

(vide paragraph 13.5 - page ~53 of their Report). 

8.3 It is observed that DAP consists of the 

following main wings s 

(i) Recruitment Section; 

(ii) Personnel Relations Section; 

(iii) Staff Section; 

(iv) Training Section; 
(v) Management Services Division. 



-: 91 :-

8.4 Of the above, the Recruitment and Personnel 

Relations Sections do not deal with matters pertain

ing to individual Officers or Departments. Next as 

regards Personnel Relations tiection, it acts under 

the broad policies laid down by the Bank in relation 

to employees' Unions/Associations, etc. wage negotia

tions, provision of amenities, etc. Similarly, the 

Training Section and Management Services Division 

have their specialised developmental functions 

relating to training or manpower planning, etc. 

8.5 The key section so far as the Committee is 

concerned is the Staff Section which handles matters 

rela ting to individual Of'ficers/Staff. There has be en 

a very strong feeling that the outlook of DAP is 

oriented in favour of Group I since the staff concerned 

is drawn from Group I. vv'e would, there!'ore, urge in 

this connection that DAP should be manned by Officers 

drawn from all Groups. 

We have the following further recommendations 

to make regarding DAP. 

It ~s observed that the ~ does not only 

function as the control and coordination un~t in 

respect of the personnel and administrative functions 

of the Bank as a whole but it also continues to function 
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as the Central Uff1.ce for the Officers in Group I 

in respect of the various decentralised functions 

whl.ch have 10Dg been delegated to the Cbtef Officers 

of other Groups in respect of the staff attached 

to them. Group ~ functions of the ~resent DAP 

may therefore oe segregated and entrusted to a 

separate wing under a sufficiently Oenl.or Offl.cer 

of the ranK of Chief Off~cer so that he could 

independent~y han~e administratl.ve functions ~n 

respect of Group I staff in the same way as C~ef 

Officers of Group Il and III who attend to the 

adm1.nl.strat1.ve functions of the staff of their 

respective departments. 

It is also observed ~hat the D~ at present 

handles several functions in respect of the employees 

l.n Bombay, which are purely branch functions wh1ch 

are han~ed by the branches at other centres. To enable 

D~ to concentrate more on control and co-ordination 

func~ions and have appropriate benefit of the decentrali

sat1.on and delegation of powers, it is necessary that the 

DAP in the Central Uffice loS relieved of all such branch 

functions. ln keeping with the practice followed at other 

centres, the work in connection with the recruitment of 
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non-off~cer staff, allotment of residential quarters, 

administration of combined seD10rity in Class III and IV, 

etc. may be transferred to the Bombay Office. 

Sd/

(C.L.THAREJA) 

Sd/

(P.N.KHANNA) 

BOMBAY 

14 Decemoer 19?6 

Sd/

(T.D.KATARA) 

Sd/

(K.MADHAVA DAS) 
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1. The Committee recommends that the total 

length of service of an officer in the existing 

grade including officiating periods of short 

spells, both far confirmed and officiating 

officers, Should be the basis for refixing the 

seniority of the officers in the combined seniority 

list, with the proviso that the inter-se seniority 

of an officer in the same group should also get 

reflected in the Combined List of Officers in 

Grade 'C' and above. (Para 4.8) 

2. As regards the appropriate date for 

determining the seniority of each officer in the 

combined group, there has been no Wlanimous or a 

near-unanimous view among the members. While the 

Chairman and the member representing Group I 

(subject to his views iD Annexure VI) are in 

favour of adoption of 1st January 1976, the members 

representing Groups II and III have recommended 

1st January 1970 as the appropriate date for 

the pUIpose. The members have therefore left it 

to the Bank to take a decision on this issue. 

(Paras 4.9,4.22 & 4.23) 
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3. The Committee recommends that soon after 

the common seniority list is drawn up on the 

basis decided by the Bank, measures should be 

initiated for regularising the provisional 

appointments in Grade 'C' and above made since 

1st January 1976 on the basis thereof, and future 

promotions made on the basis of the common 

seniority l:ist. However, where this involves 

transfer of officers from one group to another, 

it should be done in a gradual and phased manner 

so that the operational efficiency is not 

affected. (Para 4.25) 

4. The Committee recommends that placement 

of officers, after the introduction of combined 

seniority, should be looked after by a senior 

level committee headed by the Chief Manager and 

comprising Ohief Officers from Groups I, II and 

III so that smooth working of the Bank is not 

impaired. (Fara 5.4) 

5. The Committee recommends that no changes 

are necessary in the existing training facilities 

and the institutional courses which are available 
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to the officers in Grades 'A' and 'B'. (Fara 6.4) 

6. The Committee recommends that in the case 

of the newly promoted Officers in Grades 'A' and 

'B' who are posted to a Group other than their 

own, on-the-job trainiDg should be given for a 

period up to 3 to 6 months before they are asked 

to take up duties relating to a post 

independently. (Fara 6.5) 

7. The Committee does not recommend any 

uniform period for the on-the-job training 

required for more senior officers, say, confirmed 

staff officers in Grades 'B' and Staff Officers 

in Grade 'C', in view of the varying nature of 

the work in different departments. The on-the-job 

training may be restricted to 3 to 4 months in 

the case of those officers from Group I who 

are posted to Department of Banking Ope-rations 

and Development and Agricultural Credit Department, 

and to 6 weeks in the case of officers of 

Groups II and III who are posted to a Department 

in Group I. (Para 6.6) 
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8. The Committee does not think it necessary 

to impart any detailed on-the-job training for 

officers in Grades 'D' and above. In their case, 

a policy orientation programme, encompassing the 

functioniog of the Bank as a whole, may be 

arranged. Such a course may be limited to a 

period of 4 weeks. In selecting the trainees, 

those who are above 55 7eara of age may be omitted 

as they are not likely to be transferred on 

promotion. (Para 6.7) 

9. The Committee recommends preparation of 

job profiles as recommended by the C.R.C. for 

the benefit of trainees. (Para 6.8) 

10. The Committee recommends sanction of 

training reserve posts up to 10 per cent of the 

sanctioned strength in Grades 'A' and 'B' in all 

the three groups so that the training programme 

can be implemented successfully. (Para 6.9) 

11. The Committee re commends the constitution 

of a Standing Committee under the Manager (Training) 

for implementation of the training programmes. 
(Para 6.10) 
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12. The Committee emphasises that in bringing 

about mobility in Grades 'C' and above, the Bank 

would be well advised to keep in view the fact 

that mobility can be successfully introduced 

without dislocating the operational efficiency 

only if it is introduced on a selective basis 

and in a gradual and phased manner say, over a 

period of two or three years. Frequent movement 

of the same officer from department to department 

should be avoide~. (Para 7.12) 

13. The Committee recommends that Department 

of Administration and Personnel should be manned 

by officers drawn from all groups. It also 

recommends that the administrative functions 

relating to staff in Group I which are at 

present attended to in the Department of 

Administration and Personnel may be segregated 

and put under the charge of a Senior Officer of 

the rank of a Chief Officer who may be authorised 

to discharge those functions in the same way as 

the Chief Officers in respect of staff in 

Groups II and III. In keeping with the practice 

followed at other centres, the Committee further 
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recommends that the work in connection with 

recruitment of non-officer staff, allotment 

of residential quarters, administration of 

combined seniority in Class III and IV may 

be transferred from Department of Administra

tion acd Personnel to Bombay Office. 

•••••• •• • 

(Para 8.5) 



ANNEXURE I 

(Copy of note recorded by Shri T.V.Datar) 
0.0., D.B.O., on 9-5-1950) 

CONFIDENTIAL 

staff - Department of Banking Operations -
Segregation 

While sanctioning additional staff for the 

purpose of routine inspections, as requested in our 

note dated the 3rd February 1950, the Chief Accountant 

remarked that the time was ripe for reviewing the 

question of segregati~ the Department of Banking 

Qperations' staff on the lines of the Department of 

Research and Statistics in view of the developments in 

the organisation of the Department of Banking Operations 

and the composition of the staff. In the Chief Accountant's 

letter staff No.1657/78(2)-50 dated the 20th April 1950, 

we have been requested to submit a note regarding the 

constitution of the Department of Banking Operations into 

a separate unit for the purposes of promotion for the 

consideration of the Deputy Governor. This note is 

being submitted accordingly. 

2. ~~sent position 

~he Department of Banking Operations, Central 

Office, Bombay, came into existence on the 1st August 

1945 as a result of tbe trifurcation of the old Agricul

tural Credit Department into the Department of Research 

and Statistics, the Agricultural Credit Department and 
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the Department of Banking Qperations. Branches of 

the Department of Bank~ng vperations were estab!ished 

at Calcutta, velhi, Madras and Kaopur in Lctober 1946 

January 1948, May 1948 and November 1948 resepctively. 

Whi!e the Department of Research and Statistics and 

the Agricultural Credit Department were combined into 

one unit for the purpose of all promotions, including 

promotions to the Officers' grade and the Officers 

of these two Departments were shown separately from 

other Officers of the Bank underPart II in the List 

of Officers as on the 31st March 1946, the Department 

of ~an.lring OperatiollS, Central Cffice, Bombay, was 

treated as an independent unit for the purpose of 

promotion to the grades of Superintendents, Banking 

Assistants and G!erks Grade I. For the purpose of 

promotion to the Officers' grade, however, it was not 

considered a~n independent unit. All Officers in 

the Department of Banking Operations are also being 

includ&d up to now in Part I in the Officers' List. 

Unlike Bombay, the branches of the Department of 

Banking Operations at other centres are not being 

treated as independent unl.ts even :for the purpose of 

promotions to the grades of Superintendents and 

Clerks Grade I, promotiOns being made on the basis 

of the combined seniority list of all the departments. 
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This has prevented us from creating any posts 

of Banking Assistants at the branches of the 

Department of Banking Operations. The Banking 

Assistants' grade is very usefUL as it enables us 

to give some ~lief to the Superintendents and 

consequently to L'educe the number in that grade. 

It also fills a useful gap between the CLerks Grade I, 

who start on ~.100/- with yearly increments of ~.8/

and the Superintendents who start on •• 250/- with 

yearly increments of ~.20/-. The Banking Assistants' 

grade with a start of ~.150/- and yearly increments 

of ~.1~ enabLes us to pick up promising Grade I 

Clerks and to train them and test their suitability 

for the posts of Superintendents. 

3. Necessity of segregation 

While an empLoyee above the average may be abLe 

to master any ~pe of work within a short space of 

time, an average employee would find it easier if 

his duties cover a narrow field. As the number of 

employees above the avera@9 is very small, segregation 

would be beneficial to a majority of the anployees as 

it would enable them to specialise in particular jobs. 

Since the efficiency of the majority of the employees 

would increase by segregation, it would also be 

advantageous to the Bank. With the enactment of the 
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Banking Companies Act,1949, the problems with 

which the Department hasto deal have been rapidly 

increasing both in quantity as well as complexity 

and expeditious and efficient disposal of work would 

be facilitated by specialisation. In this connection, 

we enclose a copy of letter D.0.No.DBO.CC.78/9-50 

dated the 14th January 1950 from the Deputy Chief 

Officer, Department of Banking Operations, Calcutta 

from which it will be observed that in the absence 

of segregation frequent changes have to be made for 

the purpose of adjusting promotions on the basis of 

the combined seniority list of the whole office. 

The employees of other departments who have no idea 

of the nature of work done in the Department of 

Banking Operations, take considerable time before 

they could be really useful to the Department of 

Banking Cperations and such frequent transfers 

militate against the efficient working of the 

Department of Banking Operations. This disadvantage 

could, however, be partially eliminated if, as stated 

by Mr.J.V.Joshi on page 81 of his note dated the 

24th February 1945 regardi·ng the reorganisation of 

the Agricultural Credit Department, promotions from 

one grade to another are made purely by selection and 
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not by seniority (seniority being taken into 

account only in the case of candidates with 

equal merit). The draw-back in accepting Mr.Joshi's 

suggestion probably is that it may lead to favouritism. 

Besides, it may often be difficult to judge accurately 

the relative merits of a number of employees who might 

be eligible for promotion to a particular post, 

especially where there is no marked difference between 

two or more eligible employees. At the same time, it 

cannot be denied that for the purpose of aaintaining a 

high standard of efficiency merit should be given 

preference over seniority. J.'romotion by seniority 

also creates anomalies when outside recruitment is 

made to the higher grades. We have already permitted 

the branches of the Department of Banking Operations 

to fill in about 50 per cent of the vacancies in the 

posts of Clerks Grade I by direct recruitment. In 

the Central Department of Banking Operations at 

Bombay apart from the posts of Clerks Grade I, 

some of the posts of Banking Assistants are also 

filled in by direct recruitment. Similarly, the 

posts of Probationary Assistants are being filled in 

mostly by direct recruitment. As regards Officers 

and Deputy Chief (,fficers, the vacancies are being 

filled in partly by direct recruitment and partly by 

promotions from the existing staff. While for the 
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purpose of seniority outside recruits are being 

shown in the seniority list according to their 

dates of confirmation, it is obvicusly unfair to 

the outside recruits if, for the purposes of 

promotion, seniority is given preference over merit. 

For example, in the Bank's List of Officers as on 

the '1st April 1949, serial No .42 represents an 

Officer Who is an M.Sc.,C.A.I.I.B. He jolo~d the 

Bank's service as a Clerk in February 1936, was 

confirmed as a Junior Superintendent in August '1938 

and as a Senior Superintendent in February 1941. He 

startea officiating as an Officer in 6eptember 1943 

and was confirmed in that grade in April 1945. In 

~he same list serial No.86 represents an Officer who 

is an M.Sc., C.A.I.I.B. (London), C.A.I.I.B. He got 

distinction in Foreign ~change in both the Institute 

examinations and won the tiir Norman Murray Gold Medal. 

in the Indian Institute of Bankers' ~amination. He 

joined the Uentral Bank of India Ltd. in 1931 and was 

Accountant of their ~urat branch in JUly 1936 when he 

went on leave for tra1niDg with the Midland Bank ~td., 

London for about 9 months. He worked in the Uentral 

Exchange Bank of India Ltd., lJondon :1"or a year and a 

half as an Accountant, etc. and was retransferred to 

the Central Bank of India Ltd., ~ombay, where between 
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December 1938 sod March 1943 he worked as an Accountant 

and Group Manager of branches. In May 1943 he joined 

the United Commercial Bank Ltd. as Superintendent of 

branches and later worked as Group Manager and also as 

Inspector of Branches, Western Section till December 

1948. The unsuitability of the Officers' seniority 

list for the purpose of promotion in such cases is 

obvious and the above case is not a solitary instance. 

It is true that the foot-note to the List of Officers 

states that the arrangement in the list does not 

confer any claim as to seniority, but in actual 

practice, promotions are very often being made by 

taking seniority in the Officers' List into account 

and there are occasional representations as well as 

a good deal of heart-burning when an Officer who is 

lower in the list is promoted in preference to others 

who are shown above him in the list. As i~s proposed 

to recruit a dozen more Officers very shortly and furth~r 

large scale outside recruitment is contemplated in future, 

in accordance with the Governor's Memorandum No.B? dated 

the 6th August 1949, such anomalies are likely to 

increase and segregation is one of the measures by 

which such anomalies could be reduced. It is true that 

even with segregation, supersessions may not be 

completely eliminated so long as large scale outside 
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recruitment continues, but segregation, would 

reduce the amount of discontent as with a smaller 

seniority list, the number to be superseded would be 

correspondingly lower. This argument applies with 

equal force to promotions to the other grades. The 

fact that large scale outside recruitment of 

candidates possessing commercial banking experience 

in the various grades is considered necessary for 

the smooth working of the Department strengthens 

the case for segregation. 

4. Disadvantages of segregation 

It may be contended that with segregation, 

the Department of Banking Operations would be a 

smaller unit and that, therefore, the chances of 

promotion for the staff would automatically be reduced. 

While this is partly true, the disadvantage is likely 

to be counter-balanced by the rapid chances of promotion 

which the employees would have in view of the proposed 

expansion of the Department. In fact, in Bombay we are 

frequently receiving requests from the staff under the 

Bombay Manager for a transfer to the Department of 

Banking Operations. It may also be stated that when 

the Central Department of Banking Operations at Bombay 

was segregated for the purpose of promotions to certain 

grades on the 1st August 1945, the total strength 1n 
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these grades consisted of less than 30 employees, 

while it will be observed from Appendix II to the 

Governor's Memorandum dated the 6th August 1949 

that the proposed staff for cur various branches 

with the exception of Kanpur is much larger. (The 

staff at Kanpur may at a later stage have to be 

augmented by reducing the staff at Delhi~. Another 

argument which may be brought forward against 

segregatioh is that it may lead to a narrower 

outlook on the part of the employees who would not 

then have the benefit of working in the other 

Departments of the Bank. As against this, it may be 

stated that an average employee would profit more by 

segregation, while in the case of employees above the 

average arrangements could be made for their training 

in the other Departments of the Bank. Similarly, 

arrangements could also be made for the training of 

selected employees from other Departments of the Bank 

in the Department of Banking Operations. 

5. It would thus appear that segregation is in 

the interests of the majority of the employees as well 
q 

as the Bank. The principle has: already been conceded 

when the Central Department of Banking Operations at 

Bombay was considered as a separate unit for the purpose 

of promotion to certain grades from the 1st August 1945. 
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The question of segregation of the Department of 

Banking Operations from the General Side was 

informally discussea by me with the various 

Managers and Deputy Chief Officers during my visit 

to the offices in February and March this year, and 

they were on the whole favourably inclined towards 

the suggestion. It is, therefore, suggested that 

the principle of segregation may now be extended to 

the Officers as well as to the staff at the branches 

of the Department of Banking Operations outside Bombay. 

6. Segregation of the existing staff 

As segregation may adversely affect the 

interests of some of the employees, it is suggested 

that the employees may be given the option to aecide 

whether they would prefer to remain in the Department 

of Banking Operations or whether any of them would like 

to be transferred to the General Side. Option should 

not, however, be given to employees who were recruited 

direct to the higher grades (Clerks Grade I, Banking 

Assistants, Probationary Assistants, Officers etc.) 

in the Department of Banking Operations in view of 

their commercial banking experience and their suitabi

lity for the Department of Banking Operations, Similarly, 
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employees in Classes II and III in the Department 

of Banking Operations at Bombay who already have 

been segregated need not be given any option, but 

if it is found in the case of any particular 

employee that he will be adversely affected by 

segregation and he represents his case acooptt1ngly, 

the representation may be given favourable considera

tion. After the employees have indicated their option 

before a particular date, which may be specified, 

arrangements may have to be made for the transfer 

of those employees who do not wish to remain in the 

Department of Banking Operations to the General Side. 

If a large number of employees indicate their 

preference for transfer to the General Side, it may 

not be practicable to arrange for their immediate 

transfer, but pending their actual transfer, they may 

be included in the general seniority list and lent to 

the Department of Banking Operations. Simi!arly 

arrangements should also be made ror the transfer to 

the General Side of employees (excluding employees in 

Classes 11 and III at Bombay) who are considered un

suitable for the Department of Banking Operations. 

1n case there is a difference of opinion between the 

Department of Banking Operations and the Manager 
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regarding the unsuitability of a particular employee 

ror the Department of Banking Operations, the case 

may be referred to the Central Office giving detailS 

of the employee's age, qualifications, experience, 

reports etc. On the General Side there may be some 
~ 

employees who may like to be transferred to the 

Department of Banking Operations although they would 

have no claim for such a 'transfer. If the employees 

are likely to be useful to the Department of Banking 

Operations on account of their qualifications, 

experience, ability, etc. such transfers may be 

effected with the approval of Central Office. While 

for the purpose of promotions upto and including the 

grade of Superintendents, each office of the Department 

of Banking Operations may be considered as an independent 

unit, for the purpose of promotions to the grades of 

Junior Officers and above, all the offices of the 

Department of Banking Operations may be considered as 

one unit. This proposal is in line with the practice 

on the General Side. The Officers in the Department 

of Banking Operations after segregation may be shown 

separately in the annual list of Officers of the Bank. 
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7. Senior Officers 

As regards Senior Officers at present attached 

to the Department of Banking Operations, while 0fficers 

recruited direct to the Department of Banking Operations 

need not be given any option, the other senior Officers 

may be permitted to indicate whether they would prefer 

to remain in the Department of Banking Operations or 

to be transferred to the General Side. If any Senior 

Officer indicates his preference for the General Side, 

he may have to be lent to the Department of Banking 

Operations until arrangements could be made for his 

transfer. Similarly, if any Senior Officers are 

considered more suitabLe for the General Side than 

for the Department of Banking Operations, they may 

be transferred to the General Side. Even after 

segregaticn, the branches of the Department of 

Banking Operations will be subject to the general 

supervision of the Managers at the respective places, 

particularly in matters such as premises, dead-stock, 

stationery etc. 

C.A.,R.B.I.,C.G., Bombay 

Sd.T.V.Datar 
9-5-1950 

C.O.,D.B.O.,R.B.I., C.O.,Bombay U.O.No.DBO.CA. 
260/C.94-50 of date. 



A1'NEXURE II 

Table shewing the total number of posts of Officers in 
grades 'B' and above in Group I, II and III at the end 
of 1955 and the end of each subsequent five yearly 

period. 

GROUP I GROUP II GROUP III 
Posts inGrade jJosts in Grade Posts in Grade 

F E D C B Total Percent- F E D C B Total Percent- F E D C B Total Percentage 
age in- age in- increase in 
crease in Crease in posts of 
posts of posts of Grades 'B' 
Grades'B' Grades'B' and above 
and above and above over the 
over the over the posts in 
posts in posts in 1955 

1955 1955 ---- -- - --
~55 3 3 12 10 76 104 2 1 13 10 64 90 1 3 11 31 46 

960 3 3 21 14 102 143 37.5% 3 1 14 23 132 173 92,2% 1 4 18 47 70 52.2% 

365 3 7 26 33 143 212 103·8% 2 3 22 38 212 277 207.7% 1 2 8 28 97 136 195.6% 

370 5 9 40 48 204 306 194.2% 2 5 32 45 276 36U 300% 2 5 31 87 269 394 756.5% 

)75 8 14 51 71 252 396 28U.7% 3 10 43 92 348 496 451.1% 2 9 56 11 7 368 ~52 1100% 



55 

60 

65 

70 

75 

Table showing the total number of posts of officers 
in Grades 'D', 'E' and 'F' at the end of 1955 and 
at the end of each subsequently five yearly period. 

---------

.ANNEXURE III 

---G-R-O-U-P---j------------------------G-R-O-ij-P---II-----··---------------------G-R-C;-U-p-Ili-----------------------

F 

3 

3 

3 

5 

8 

Posts in l.iraue 

E D 

3 

3 

7 

9 

14 

12 

21 

26 

40 

51 

Total 

18 

27 

36 

54 

73 

Percentage 
of total 
l.ncrease as 
compared to 
total posts 
at the end 
of the pre
vious fivG 
yearly period 

50% 

33.5~ 

50% 

35~~ 

F 

2 

3 

2 

2 

3 

?osts in grade 

E 

1 

1 

3 

5 

10 

D 

13 

14 

22 

32 

43 

Total 

16 

18 

27 

39 

56 

Percentage 
of total 
increase as 
compared to 
total posts 
at the end 
of the nre
vious five 
yearly period 

12% 

50% 

44.5% 

44% 

F 

1 

1 

1 

2 

2 

Posts in Grade 

E D 

2 

5 

9 

3 

4 

8 

31 

56 

Total 

4 

5 

11 

38 

67 

Percentage 
of total 
increase as 
compared to 
total posts 
at the end 
of the pre
vious five 
yearly period 

25% 

120% 

245?~ 

76.5% 

----------------------------------------------------------------------------------------------------------------------



A11\TEXURE I I 

Table shewing the total number of posts of Officers in 
grades 'B' and above in Group I, II and III at the end 
of 1955 and the end of each subsequent five yearly 

period. 

GROUP I GROUP II GROUP III 
Posts iDGrade j::>os t s in Grade Posts in Grade 

F E D C B Total Percent- F E D C B Total Percent- F E D C B Total Percentage 
age in- age in- increase in 
crease in Crease in posts of 
posts of posts of Grades 'B' 
Grades'B' Grades'B' and above 
and above and above over the 
over the over the posts in 
posts in posts in 1955 

1955 1955 ---- -- - --
155 3 3 12 10 76 104 2 1 13 10 64 90 1 3 11 31 46 

960 3 3 21 14 102 143 37.5% 3 1 14 23 132 173 92,2% 1 4 18 47 70 52.2% 

355 3 7 25 33 143 212 103.8% 2 3 22 38 212 277 207.7% 1 2 8 28 97 136 195.6% 

370 5 9 40 48 204 306 194.2% 2 5 32 45 276 36U 300% 2 5 31 87 269 394 756·5% 

)75 8 14 51 71 252 396 28U.7% 3 10 43 92 348 496 451.1% 2 9 56 11 7 368 ~52 1100% 



55 

60 

65 

70 

75 

Table showing the total number of posts of officers 
in Grades 'D', 'E' and IF' at the end of 1955 and 
at the end of each su bsequen tly five ye arly period. 

ANNEXURE III 

---G-R-o-tj-p---l------------------------G-oR-O-ij-P ---11----.----.-----------------Ci-R-C;-U-p-iii-----------------------

F 

3 

3 

3 

5 

8 

Posts in liraue 

E D 

3 

3 

7 

9 

14 

12 

21 

26 

40 

51 

Total 

18 

27 

36 

54 

73 

Percentage 
of total 
l.ncrease as 
compared to 
total posts 
at the end 
of the pre
vious five 
yearly period 

50% 

33.5~ 

50% 

35% 

F 

2 

3 

2 

2 

3 

::-'osts 1.D grade 

E 

1 

1 

3 

5 

10 

D 

13 

14 

22 

32 

43 

Total 

16 

18 

27 

39 

56 

Percentage 
of total 
increase as 
compared to 
total posts 
at the end 
of the ore
vious five 
yearly period 

12% 

50% 

44.5% 

44% 

F 

1 

1 

1 

2 

2 

Posts in Grade 

E D 

2 

5 

9 

3 

4 

8 

31 

56 

Total 

4 

5 

11 

38 

67 

Percentage 
of total 
increase as 
compared to 
total posts 
at the end 
of the pre
vious five 
yearly period 

25% 

120% 

245~~ 

76.5% 

----------------------------------------------------------------------------------------------------------------------



Statement showing the number of Officers 
in Grade 'A' of General Side who had been 
transferred to the Specialised Departments 
(Groups II and III) under the 'Optee Scheme' 
for Officers Grade 'A' since its introduc
tion (i.e. from 1st January 1967 to 30th 
June 1972) against 25% of the normal long
term vacancies arisen in Groups II and III 
during the above period. 

Office No.of Officers Grade 
'A' transferred to 
Specialised Depart
ments in Groups II 

Central Office 

Economic Department 
(Group I) 

Department of Statistics 
(Group I) 

Nagpur 

Bombay Offi ce 

.J:!.'Xcha.oge Control .Dept., Bombay 

Bangalore 

Kanpur 

Calcutta 

Hyderabad 

Jaipur 

Gauhati 

New Delhi 

Madras 

Patna 

and III 

9 

2 

2 

7 

4 

1 

4 

2 

2 

1 

5 

1 

3 

4 

3 (Group II -35) 
(Group III -15) 

50 --



1 to 1965 

6 to 1970 

1 to 1975 

1 to 1965 

6 to 1970 

1 to 1975 

1 to 1965 

5 to 1970 

1 to 1975 

ANNEXURE V 

Number of additional posts sanctioned in Groups II and III over the three 
5 yearly peri ods from 1961 to 1975 and the corresp onding number of the 
additional posts filled up by promotion of Officers from within the same 
Group, the number of additionalposts filled up byrelection/promotion of 
Officers from other Groups and the number of posts filled up by direct 

recruitment from the open market 

'l'otal No. of additional No. of posts filled by No.of posts filled No.of posts filled by 
posts selection/promotion by recruitment from promotion from within 

from 0 ther Grou!2s out side the same Grou!2 
E D C B ~ D C B E D C B E D C B 

GROU!' II 

11 22 147 2 22 6 33 3 22 92 

6 6 14 22 2 1 1 6 4 12 22 

5 31 102· 1 5 30 

G R 0 U P III 

1 6 16 131 1 3 39 43 1 5 13 49 

2 14 41 84- 1 6 13 2 13 35 71 
3 22 34 107· 3 22 34 

• Posts form part of Combined Sen~ority for all Groups. 
G R 0 U P I 

5 3 6 25 N.B. : Irne additional posts sanctioned to Group I from 

12 
1961 to 1975 were filled up by promotion of 

10 69 officers from the same Group. 

1 12 11 45 



ANNEXURE VI 

1) I suggest the following formula to ensure 

even promotional opportunities for all officers 

in the 3 groups during the transitional period, 

i.e. till the common pool of officers in Grades 

'A' and 'B' and above comes up, taking into 

consideration the past imbalances in promotional 

avenues in different groups at different times 

and likely upset in the future expectations of 

certain officers as a result of the introduction 

of the combined inter-group seniority. The members 

representing Groups II and III have expressed 

their agreement to the formula suggested by me 

provided the combined list is made as on 1-1-1970. 

2) All officers in Grades 'C', 'D' and 'E' 

as on 1st January 1976 who have reached the 

maximum in their existing Grades 'C', 'D' or 'E' 

as the case may be, and h~e completed one year 

or more at the maximum of the grade as on the 

1st January 1976, mB3 be switched over to the next 

higher grade at the appropriate stage as from 

1-1-1976, provided they are considered suitable 

for holding the higher posts by the Bank or by 

an Internal Selection Committee of 3/4 Heads of 



-: 2 :-

Central Office Departments. 

Similarly, any of such officer(s) may be 

switched over to the next higher grade as and 

when he/they complete(s) one year's service on 

the maximum of his/their existing grade(s) after 

1-1-1976 subject to his/their being found suitable 

for the higher grade(s) according to the procedure 

suggest.d above. 

') Under the formula in paragraph 2, it will 

be necessary to convert an appropriate number of 

posts from a lower grade to a higher grade from 

time to time depending upon the number of officers 

who will be switched over from one grade to 

another. It will be possible to adjust the 

duties and functions of officers in the various 

Departments in consonaoce with their higher grades 

and in keeping with their higher responsibilities. 

The adjustment of duties of officers will not 

pose any problem in the context of the continuing 

expansion of the activities of the various 

departments. As a matter of fact, in the existing 

set-up, officers in the lower grades are attending 

to duties which should be appropriately carried 
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out by the officers in the higher grades. The 

following examples would illustrate this 

statement: 

(a) Joint Chief Officers in D.B.O.D./A.C.D. 

carry out the duties of Additional Chief 

Officers under the direct control of 

DeputyGovernor/Executive Director. 

(b) Deputy Managers in Grade 'D' at Bombay, 

Delhi and Madras perform the same func

tions as those of their counterpart in 

Graae 'E' at Calcutta. 

(c) Currency Officers at Patna, Bangalore, 

Hyderabad, etc. were in Grade 'C' till 

recently whereas their counterparts at 

other centres were in Grade 'D'. 

(d) Managers who perform similar runctions 

at different branches belong to Grades 

'D', 'E' or 'F' depending upon the size 

of the branch. 

Posts of Deputy Chief Officers in the 

D.B.O.D. and A.C.D. may be converted into those 

of Joint Chief Officers and posts of Joint Chief 
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Officers cODverted to those of Additional Chief 

Officers. Similarly, in the Batiking and lssue 

Departments and Exchange Control Department, 

Deputy Controllers/Deputy Managers may be posted 

as Joint Controllers/Additional Controllers or 

Joint ManagerS/Additional Managers as the case 

may be. Officers occupying higher posts may be 

vested with appropriate powers for taking decisions. 

4) If the formula in paragraph 2 is accepted, 

the date with reference to which the inter-se 

seniority of officers in different groups is 

determined for the preparation of the combined 

seniority list, will not be that important. 

Promotion of officers during the transition from 

one grade to another will be governed by the 

formula suggested in paragraph 2 viz. switch 

over from one grade to another after completion 

of one year's service on the maximum of the grade 

and not by their positions in the combined 

seniority ljs t or vacancies in the higher grades. 

5) The aggregate total number of officers 

in grades 'C', 'D', ,~, and 'F' as on 1-1-1976 

will remain unchanged during the transitional 

period excepting that the break-up of the officers 
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in the 4 grades will vary from time to time 

depending upon the operation of the formula 

referred to in paragraph 2. 

6) The additional cost involved to the bank 

in implementing the formula in paragraph 2 will 

be insignificant in relation to the contentment 

and goodwill of the entire class of officers and 

also the elimination of feelings of frustration 

or injustice. The monetary benefits available 

to the officers on promotion from one grade to 

another after reaching the maximum of 'e' grade 

will be insigDificant in view of the tapering 

formula for drawal of dearness allowance and 

compensatory allowance at the higher stages of 

pay. 

7) Under the proposea formula, the Bank 

will have a wider field of choice for effecting 

placements at different levels in the various 

Departments in the three groups. The Bank will 

also have a wider choice in filling up the posts 

of Managers of branches ana Officers-in-charges 

of Central Office vepartments as well as Regional 

Office&. For instance, an officer in Grade 'F', 
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if avai~able, can be posted as Manager at centres 

like Nagpur, Kanpur, Patna or Bangalore where the 

sanctioned posts are in Grade '~'. Similarly, an 

officer in Grade 'E' can be posted as Manager at 

a smaller branch where the sanctioned post is in 

Grade 'D'. Where 2 or 3 officers of the same 

grade as Manager are required to be posted as 

in-Charges of the Regional Cffices of DBOD/ ACD/ 

IFD at a particular centre, the Bank can post an 

officer in a higher grade from any group as 

Manager to eliminate feeling touching on 

comparative seniority of the Manager and the 

in-charges of the other Department. 
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